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SHRI LOKANATH MISRA (Orissa) : 
There should be some assurance from the 
Government side on this matter. 

SHRI       K.       CHANDRASEKHARAN 
(Kerala)   :  It is a  very disquieting state of 
affairs. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI   MUKHOPADHYAY)   :   Do   you 
want to say something on this Mr. Om Mehta? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI OM 
MEHTA) : I am sorry that some thefts have 
taken place in North Avenue. It is a very 
regarettable affair, but I will bring it to the 
notice of the Home Ministry so that more 
vigilance is there, some more police men are 
posted. Not only North Avenus, some other 
colonies are also invloved from where we are 
receiving such reports. It is a serious afiair and I 
will bring it to the notice of the Home Ministry. 

_____ 

MOTION RE. FOURTH PLAN MID-
TERM APPRAISAL. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Further 
discussion on the Motion regarding the Fourth 
Plan   Mid-term   Appraisal. 

SHRI SHYAM LAL YADAV (Uttar-
Pradesh) : Madam, we are glad that the Govern-
ment has taken a Mid-term Appraisal of the 
Fourth Plan as it was said that the Mid-term 
Appraisal has been taken to reorient the Plan in 
order to increase the pace and effective use of 
investements in the economy. They further said 
that what they have learnt from the Midterm 
Appraisal is that they have found four main 
directions for increasing the effort and they 
have identified four sectors, and now the aim is 
said to be self-reliance and social justice. No 
doubt Madam, our energetic Planning Minister 
is quite energetic and quite alert in coining new 
phrases and new phraseology. By that I do not 
deny that he is trying to evaluate what has been 
done and achieved during these years and what 
is to be done. What I see is that the basic 
principle for planning has not been followed 
here. Unfortunately, during the Fourth Plan 
period, although it is said that this is a Plan for 
five years, what we find is that 

it has almost been an annual plan for each of the 
five years and things have been going on 
annually being assessed and the plans being 
formulated and then implemented. It has all 
been depending upon the annual Budgets 
framed by the Union Government or by the 
different State Governments. Actually, these has 
not been a cohesive and complete Fourth Five-
Year Plan so that we can arrive at any 
conclusion. We know and 1 may recall^that our 
late Prime Minister, Shri Jawaharalal Nehru, 
had said in the month of February in the year 
1959, "I want to do something in India, to change 
India within the few years left to me, to change 
agriculture, economy, and the rest. I may go 
wrong-as I do often but it is my intense desire to 
reach a certain goal." We are sorry that in spite 
of this declaration, He could not reach any goal 
whatsoever either in the field of agriculture or in 
the field of economics or in any other sphere. 
We should note that our path to economic 
development is an uphill one and strewn with 
thorns. Prosperity cannot be reached through a 
Mantra or one bright idea, but has to be earned 
the hard and long way. Only if we realised it. 
We are faced^with formidable impediments of 
lack of capital, a miserably law ratio of capital 
formation to population growth, large-scale 
unemployment, still larger scale of under 
employment, reatively inadequate land and other 
natural resources, insufficient agricultural 
production and an impatient population whose 
aspirations have been awakened and which is 
becoming increasingly conscious of poverty and 
economic differences. These problems will 
require all energy, skill, administrative acumen 
and statesmanship we are capable of. There is 
no example which India can follow in solving her 
problems, because in no other country condi-
tions were identical to ours. It is well established 
that non-agricultural employment enjoys 
superiority over agricultural employment as a 
source of income. That is why every advanced 
country has been trying ever since the beginning 
of the last century to develop its own manufa-
ctures and find employment for its nationals in 
business and vocations other than production of 
raw materials. In the case of our country, 
however, this trend has been in the reverse 
direction. Whereas the share of agriculture in 
the labour force in other countries declined, in 
this country, for want suflcient non-agricultural 
vocations to absorb the year-to-year growing 
labour force, it moved up. I may add here that 
the distribution of population in agriculture in 
the year 1961 was as follows :— 
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Our people largely depend upon agriculture 

and there is very little scope in other vocations. 
I submit (hat the Mid-term Appriaisal has also 
missed this basic principle of economics that 
unless we divert people from agriculture to other 
vocations and business, our economy cannot 
gain any appreciable strength and people 
cannot get any more empolyment or income. 
The existing situation, therefore, calls for 
immediate and earnest measures for diversi-
fication of our economy for the development 
of non-agricultural resouces. In this respeei 
there are two schools of thought. One is an 
advocate of capital-intensive large-scale enter-
prises as exist in advanced Western countries, 
while the other prefers a pattern of decentra-
lised small-scale industries geared to agricul-
ture. 

THE VICE-CHAIRMAN (SHRIMATI 
PTJRAB1 MUKHOPADHYAY) ; 1 ara 
sorry, you are not a new Member. Why are 
you reading from a written speech  ? 

SHRI SHYAM LAL YADAV : I want to 
put my points directly and I want to put them 
emphatically. The principle that large-scale 
industries should be encauraged is not healthy. 
We have experimented with it. We followed 
this principle in our First and Second Plans 
when the heavy industry was created either on 
the basis of loans from foreign countries or 
from our own loans raised in our country, but 
that has failed to give employment (o large 
number of people. The best principle that we 
should have accepted is that the industry should 
be such that it may have employment-
orientation. It must create more and more 
employment. More and more people should be 
employed. The small-scale industries should be 
developed. Only then we can solve the 
problem of unemployment and we can have 
other facilities. In this connection we find that 
in the Plan while dealing with agriculture they 
have laid emphasis on land reforms. 

And when  the Land  Reforms Committee 
was  formed   here,  they   recommended   that 
certain    steps   for   ceiling   <;hould   be 
taken. No doubt, in most of the States ceiling 
on agricultural land has   been   done.    But 
still 

there are many lacunae and many of the States 
have not implemented the policy of ceilling 
quite effectively. They have not been able to 
plug the loopholes and have a uniform policy of 
ceiling. We wholly agree that there should be a 
ceiling. But I regret to say that this Committee 
has not given any scientific basis or date as to 
why they have agreed or arrived at the 
conclusion that the ceiling should be between 
the range of IO to 18 acres of perennial irrigated 
land, leave aside the other types of land.    But 
thai has not been given. 

Secondly, my objection is that the ceiling 
should finally, once and for all, be fixed. It i; 
not that this ceiling question should be reopened 
again. And they should fix the ceiling defining 
the family and other exemptions, if any, and this 
question should not be kept open for a long 
time and the kisans and farmers should know 
where they stand. We see that in non-agri-
cultural fields there is no ceiling and there is 
almost ceiling everywhere else. The definition 
of family that has been done here, 1 think that 
requires a more clarification. That definition 
should be clarified so that the children of the 
farmer should have ample opportunities and  
facilities to do cultivation also. 

In this regard, I would like to say that the 
exemptions, that are to be granted should also 
be examined; they have almost eliminated other 
exemptions about groves and orchards. But I 
submit that exemptions in relation to 
cooperative and mechanised farming should 
also be examined because we see that certain 
unscrupulous people have gone on forming 
cooperatives wherein actually the owership of 
the shares is held by different persons but in 
order to save their land, they have formed 
themsalves into a cooperative. 1 think there is 
no need for cooperative farming being exempted 
from ceiling. Otherwise, people will be 
enocouraged to ignore the laws thai are going   
to   be   implemented. 

In this connection, I would like to submit 
another point for favour of consideration by the 
Government. All this cry for ceiling has been 
going on for well-nigh over a year and people 
in almost every part of this country have tried 
to prepare themselves to evade the effect of the 
ceiling laws. So, when these laws are enacted in 
each State, effective steps should be teken so 
that those people who have already somehow or 
the other manoeuvred to get their land lowered 
or get it transferred through benami 
transactions, have to yield those lands. 
Otherwise, if ceiling is imposed, hardly any 
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land will be available for distribution because 
most of the people have taken care of it and 
unless the law is made retrospective, it is not 
possible to have any surplus, whatever may be 
the  effort. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please finish 
now.   You have exceeded your time. 

SHRI SHYAM LAL YADAV : One more 
thing I would like to say that about the agricul-
tural sector, the Government in the Plan have 
said that they are doing many things. But about 
the irrigation and non-irrigation sectors, it is 
admitted that there has been a physical shortfall 
in the target. They should take some effective 
steps. They have not indicated in the Mid-term 
Appraisal how they are going to overcome this 
physical shortfall. In the field of education, 
what I would like to point out is that there has 
been at ways a cry that the education system is 
not proper. From Babu Rajendra Prasad . . . 

THE VICE-CHAIRMAN : SHRIMATI 
PURABI MUKHOPADHYAY) : From irriga-
tion, you have gone on to education. Please 
resume your seat.   You cannot take more time. 

SHRI SHYAM LAL YADAV ; With your 
permission. I will take only one minute. 

They have said that it requires changes. But 
I fail to see any changes thai have been 
effected. All of us have been brought up in the 
same kind of education, and education is like 
that. But the only failure is that the Government 
has not been able to create job opportunities for 
the people who arc educated and therefore (his 
cry is raised that the education is not lit, that it 
should be changed. That is the only reason. 
There has been no change effected either by the 
present education Minister or the Planning 
Minister in the pattern of education. Unless the 
provide jobs to the educated, no change in the 
education policy     will      help    the    country.    
Lastly, 
my submission is as regards public sector 
undertakings. Unless you take stringent 
measures to improve the working of the public-
sector and make it profitable, you cannot succ-
eed and it will not give a good image of your 
socialist pattern. 

SHRl HARSH DEO MALAVIYA (Uttar 
Pradesh) : Madam, we must feel grateful to the 
hon. Minister for Planning for presenting to us 
an objective Mid-term Appraisal of the Fourth 
Plan.   Considerable labour has 

gone into the preparation  of this  brochure, and 
it is an informative dacument. 

The report gives us a picture of our achia-
vements as also our shortcomings and failures. 
No doubt our biggest achievement is the attain-
ment of self-sufficiency in foodgrains. We can 
also feel considerably proud about our 
industrial achievements. But planning has to be 
estimated io terms of our commitments to the 
people, and viewed from that point of view, we 
are very far behind the targets that we   placed 
befor ourselves. 

Our poverty remains abysmal. The hon. 
Minister for Planning told us the other day thai 
out of a total population of 550 million people 
in our country, 220 million live below the 
poverty-line. ,We have in India some startling 
figures of the absolute poverty of our people. I 
would humbly submit that in so far as we have 
failed to achieve the targats of the Plan as 
regards bettering the lives of our people, we 
cannot say that our plan has been a success In 
fact, it is rather a failure. 

To me, it appears that our planning has been 
reduced to a vast system of collection of statistics, 
calculations based upon them and lots of 
additions and allied figure work. Planning has 
become an official and administrative operation 
which is completely divorced from the politics of 
planning. A typical example of this would be the 
fact that in this booklet published by our Planning 
Commission, in the chapter on Agriculture, the 
word "land reform" has not been mentioned at all, 
though it remains our most important target to-
day. The word "Land reform" seems to stick in 
the throat. The word used is only "appropriate 
institutional reorganisation". 

Madam, I would like to submit that there is 
also a politics of planning just as there is an 
economics of planning. And economics of 
planning divorced from its politics is sterile and 
barren. For planning in India to be successful, it 
is essential that its politics be kept in the 
forefront to clear the hurdles that may come up 
in the way. Planning, I should think, is actually 
a continuation of the battle we began in our 
countiy in the days of British rule. We had a 
basic objective before us. Mahatma Gandhi told 
us that the "Daridrana-rayan" of India is the 
terget for all that we do. Gandhi worshipped the 
"Daridranarayan" for  "Daridranarayan"  was  
his  God. 

When we fought the British, we thought 
that the British imperialist domination of our 
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land was the biggest hurdle in the path of the 
progress of our people. 

And so we decided first of all to eliminate 
British Rule from our country. That bigger 
obstacle is gone. But our people remained poor. 
And we have not yet succeeded in fulfilling our 
pledges to.the people. There are classes and 
forces in our contry today who, like the British 
imperialist rulers, come in the way of the 
achievement of our target. These are the feudal 
classes as also the big monopolists, the 
industrialists and the financiers. 

Therefore, today our struggle for the rede-
mption of our pledges to our people takes the 
character of a class battle. We fight against the 
vested classes of our country. And I would 
submit, let us not be frightened by the use of the 
phrase class battle. Gandhiji recognised it. 
Jawaharlal Nehru never denied the reality of the 
class battle. There is a class battle on in this 
country. That battle goes on even in this House. 
There are gantlemen on the Opposite side who 
are always up for the interests of the classes, the 
big classes. Gandhiji said at the Round Table 
Conference in 1930 ] or 1931, while the 
Congress would like to defend all legitimate 
interests in India which need to be protected, the 
Congress has no hesitation in declaring that if 
ever any interests will come against the interests 
of the toiling millions of India, of the 
Darklranarayan, then that interest will be 
sacrificed for the sake of the interests of the  
toiling masses of India. 

And so today our objective yet remains to be 
achieved. We are groping towards it. We have 
abolished the maharajas as a class. But today we 
are faced with the opposition of the monopolists 
of India, the Birlas, the Dalmias, the Tatas, the 
Goenkas. We have rejected the path of 
capitalism. We have witnessed before our eyes 
the inability of capitalism to rid the society of 
poverty and to provide security of living to the 
toiling people and the middle classes. 
Capitalism is discredited in this world. We are 
convinced that through the capitalist way it 
would be impossible for us to free ourselves 
from the poverty and backwardness and embark 
upon the role of extensive  economic and  social  
progress. 

Fortunately today under the- given world 
conditions, as also the conditions obtaining in 
India, we have ;i real possibility of avoiding the 
capitalist path. Capitalism is not a historical 
inevitability.   In fact, many newly freed | 

countries of Asia and Africa have already opted 
for a non-capitalist path. We may well take 
pride in the fact that as early as 1951 under the 
leadership pf Jawaharlal Nehru India was the 
pioneer in charting out a course of planned 
development with emphasis on the growth of 
public sector in key sectors of production, on 
land, reforms, cooperativisation, etc. which, in 
essence, constitute the non-capitalist path. 

We in this Parliament, and India as a nation, 
have opted for a socialist reorganisation of 
society. The highway of socialism is yet far 
away and to reach that highway today we are 
trying to traverse what may be called a non-
capitalisl path. A system of planning, and a 
planning personnel, which is steeped in econo-
mism and routine and red tape can never achieve 
the tasks of planning in India which are stupen-
dous. Only when the politics of planning is 
clear can planning have a sharp edge to cut its 
way forward and only then can it sway our 
toiling people from apathy towards plan imple-
mentation to enthusiastic participants in its 
achievement. 

I have no hesitation in saying that an impo-
rtant objective of our non-capitalist develop-
ment and our planning is to bar the national 
capitalists from becoming a dominant social 
and political force in our country. Tt is our 
business to see that the monopolist classes who 
today control enormous power and control the 
news media, are not able to influence the 
policies which we have decided to pursue. But 
that fear is always there. Uncontrolled growth 
of private enterprises can be prevented only with 
the help of an adequate political super-structure. 
Under the British colonial regime, domestic 
vested interests were always supported; they 
were even created and propped up by the 
imperialists. These vested interests continue to 
wield economic power and have their men in 
the administrative machinery left behind  by the 
alien  rulers . .. 

SHRI PAPI REDDI (Andhra Pradesh) : On 
a point of order. Can the hon. Member read his 
speech ? 

SHRI HARSH DEO MALAVIYA  : I am 
consulting notes and also reading some passages 
Even the Minister reads his speech. 

SHRI PRANAB KUMAR MUKHERJEE : 
What is the harm in reading ? 

THE VICE-CHAIRMAN (SHRIMATI 
PURABT MUKHOPADHYAY) : Let him 
continue. 

SHRI SASANKASEKHAR SANYAL : 
(West Bengal) : Chair also reads the rulings. 
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SHRI  HARSH DEO  MALAVIYA   :  In 
order to curb tlie monopolist class and to prevent 
them from sabotaging our planned progress, I 
submit that it would be necessary to resort to 
the process of legislative coercion. Let not the 
word 'coercion' horrify us. I will quote Pandit 
Jawaharlal Nehru who once said  : 

"Our final aim can only be a classless 
society with equal economic justice and 
opportunity for all, a society organised on a 
planned basis for the raising of mankind to 
higher material and cultural levels, to a 
cultivation of spirit of service, the desire to 
do right, goodwill and love-ultimately a 
world/order. Everything that comes in the 
way will have to be removed, gently if 
possible, forcibly if necessary. And there 
seems little doubt that coercion will often be 
necessary." 

Madam, I have deliberately not gone into 
the details of the figures and statistics which 
have been supplied. But what I would like to 
emphasize is on the need to have a perspective. It 
is high time to rescue planning from 'econo-
micism' which without politics is barren and it 
is in 'economicism' that our plan has been caught 
today. Prime Minister Indiraji has of late 
repettedly emphasized the need to undergo 
changes in the new direction. Her address to the 
Merchant Chamber has pinpointed the need to 
solve our problems quickly. Plan must have 
popular support. Planned progress has nowhere 
been achieved without participation of the 
people. People can be roused only through 
correct policies. We have referred to the task of 
attaining commanding heights in branches of 
production through the State sector. Agrarian 
reforms and fixation of ceiling upon urban 
holdings are of vital importance. Our target 
must be to eliminate the 75 monopoly families 
who today corner most of the wealth of the 
country. The immediate task should be 
nationalisation of sugar industry and textile 
industry. We should also examine and enhance 
the role of the State in the sphere of 
consumption. It will be also necessary to give 
minute attention to the operation of foreign 
private capital in India and effect, at an early 
date, the expulsion of foreign capital from our 
country. 

Last but not the least, when we plan and 
strive to raise the living standards of our people 
and consolidate our independence, let us not 
forget that we in India are'part and parcel— we 
are a very important part of that-of a world 
revolutionary process which is going on in 

this world on a global scale in which the newly 
independent countries are striving finally to 
eliminate the remnants of imperialism and take 
their countries forward in socialist direction 
after abolishing the capitalist system. India is 
part of that struggle. Our strength is also 
dependent upon our unity and cooperation with 
other countries which furtunately India has in 
abundance.   Madam, we in India today 

have all the means to make a rapid 
1P.M.     advance.   We   are  a  great   people 

and we have no dearth of telent and 
ability. Above all, we have a great leader 
Indiraji, and we are all very proud to follow, in 
her footstops. And, Madam, if we are to 
succeed, correct policies of planning can be the 
only guarantee. For our success it should be 
absolutely necessary that when we frame our 
Plan, we take it away from the confines of the 
Yojana Bhavan and we take it to the people and 
away from the concepts of additions and 
calculations. We think that the policy of the 
Plan is a method of achieving socialism and 
socialism is the method of carrying on our fight 
against the vested interests in India and, Madam, 
unless our planners have got the fundcmental 
perspective in view, our planning is bound to 
result in disappointment. 

Madam, I have done and 1 thank you very 
rmich. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : The House 
stands adjourned till 2-00 P. M. today. 

The House then adjourned for Lunch 
at one minute past one of the Clock. 

The House reassembled after lunch at two of 
the clock-The VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) in the Chair. 

SHRI M. S. ABDUL KHADER (Tamil 
Nadu) : Madam Vice-Chairman, at the outset I 
am highly thankful to you for giving me an 
opportunity of discussing the Mid-term Appra-
isal of the Fourth Plan submitted by Mr. 
Subramanian!. The economic survey and the 
Mid-term Appraisal of the Plan have vividly 
expressed in a critical way the nature of attain-
ment of our present economy and also shown 
the failures of our planned economic develop-
ment. 

Planning was introduced about 2 decades 
ago in order to achieve speedy economic 
development and to give equal status and social 
justice to the people.   Although crores and 
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crores of rupees have been spent for this great 
cause, 1 feel sorry to say that the gap between 
the rich and the poor is further widened even 
after the lapse of along period, in view of the 
fact that the entity, utility and the necessity of 
the planning did not percolate to the lower 
strata of the society. The rich and influential 
persons who arc in the high rank, of the society 
could easily reap Ihe major benefits of planning. 

Having heard about the planning for the past 
so many years and unfortunately not enjoying 
the outsomc, how can the poor class people now 
entertain new hopes and aspirations '.' We 
must be aware of the fact that true socialistic 
planning prognosticates the ult imate needs of 
the various sections, especially the poorer classes 
and protects against imbalances. 

The ruling party has been utilising the Plan 
for stablising the richer classes and growing its 
own strength. Actually, it is constructing a 
capital is t  economy. As for example, f shall 
quote that in 1970 big business concerns were 
given 47 licences and in 1971 they were given 
159. The Birlas alone could get 16 and Tatas 
15. The Government seems to have great 
affinity towards big business people and foreign 
monopolies in vital sectors. In 1948 the foreign 
private investment was Rs. 2,558 millions while 
it rose to Rs. 16,000 millions in 1970. What do 
they mean by self-reliance ? That is why there 
is a crisis in our country. Our countiy is a 
country of agriculture. 1 feci that the Planning 
Commission has not laid so much emphasis on 
agriculture as it ought to have. The 
Government and the ruling party talk much 
about agricultural productivity and rural 
development, but appreciable attention is not 
given. 1 would plead with the Planning Minister 
that highest priority and much attention must 
be given to agriculture. 

There are a gical number ol' villages in a \ 
cry backward condition; cash crops arc lagging 
behind and green revolution is not known at all 
in many places. When \vc talk of the Plan. most 
of the villagers are ignorant about it and when 
the Plan is framed the poor villagers are not at 
all taken into consideration. While considering 
the State level I am proud to say that. Tamil 
Nadu is d iver t ing  much attention for the 
welfare and prosperity ol' agriculture. Although 
the Central Government approved the State's 
plan of only Rs. 72 crores in 1969-70, Rs. 79.30 
crores in 1970-71 and Rs. 80.20 crores in 1971-
72 the Tamil Nadu Government 

in its cherished effort to enhance the living 
conditions of the people in the rural areas, 
enforced a plan Ior Rs. N7.05 crores in 1969-70, 
lis. 97.45 crores in 1970-71 and Rs. 114.98 
crores in 1971-72. If at all the agricultural 
sector maintains steady progress, it is mainly 
due to the colossal efforts of the Stale Govern-
ments like the Tamil Nadu Government. 

Now, coming to the crisis of unemployment, 
what steps have been taken Io eradicate the 
unemployment problem ?And the Government 
talks about gari/H lialao. How will they do it ? 
The Government requires Rs. 2,000 crores to 
solve Ihe problem; that is the minimum 
requirement. Will the Government give an 
assurance on the floor of the House thai it 
would find this amount to fight against ihe 
unemployment  problem   '.' 

Day by day the rate of unemployment is 
increasing. We have millions of unemployed 
people. In the villages there are millions of 
people who get work only for six months in a 
year. We must devise bold plans to get work for 
these starving people. 

Big factories may be opened for cheeking 
unemployment. I suggest thai -.mall-scale 
industries must be started in the rural areas and 
there should be a multi-purpose industrial 
estate where local people can be trained in 
producing goods from indigenous materials. 
When people arc trained to produce goods out 
of raw materials, arrangements should be made 
for marketing their products. They may be 
given loans also. The nationalised banks cannot 
be utilised fully by the poorer class of people. 
There is no time limit for the loans applied for 
and these people have to wait years together for 
getting a meagre amount of loan. 

Industrial development is very meagre as 
the Report itself says. In the case of large-scale 
manufacturing industries, where a growth rate of 
9.3 % was envisaged, in 1969-70 it was 5.9 % 
and in 1970-71 it was about 3.6% . The 
Government accepts its failure in attaining only 
a thi rd  ol" the target. The crisis in our industry 
is said to be due to the closure of industrial 
units  and thereby evolving unemployment. 
However it may be, the presence of increasing 
unemployment is an eyesore. It would be a 
mere shame on the part of Government Io talk 
of democracy and socialism and at the same 
time see millions of people having no jobs even 
after twentyfive years of independence. 
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It is painful (o say that tlie members of the 
Planning Commission are, according to me, 
suffering from want of imagination, vision and 
practical sense. ] can cite a case. The West 
Bengal Government was asked to undertake 
measures for the control of hlaria in the Stale 
where the disease was unimparted, and hence 
could not qualify for Central assistance in 
regard to a leprosy scheme to which the State 
attached a greater importance. The State 
Government expressed its resentment against 
ihe pattern of Central assistance which led to 
dilution of Stale autonomy. 1 want to warn the 
House that this sort of feeling of West Bengal 
is being widely shared by the people. 

1 want to suggest something more for the 
consideration of the Planning Minister who 
simultaneously is the Deputy Chairman of the 
Planning Commission. The Planning Minister 
should understand why the much advertised 
grandiose Plan of the Government of India 
has failed miserably. The reason is, whatever 
might be the feeling of the Minister, according 
to me. so far the formulated plans have never 
taken into consideration the human material. A 
sense of participation of (he people of the great 
sub-continent is not at all aroused and the 
people and the Plan ai*e running more or less 
like parallel lines. 

The composition of the Planning Commissi-
on should he changed on the basis of the reco-
mmendations given by the Administrative 
Reforms Commission. Let me quote a relevant 
portion from the Commission's Report :— 

"The participation of the Union Ministers 
in the Planning Commission be discontinued 
and the Commission be reconstituted as a 
non-ministerial expert advisory body bereft 
of all its functions executive in character." 

The Commission, according to the ARC, 
should be responsible for only formulation the 
objectives laying down priorities indicating 
broad sectoral outlays, fixing the basic target 
and approving ihe main programmes. Detailed 
sectoral planning including preparation and 
execution of individual schemes and progra-
mmes should be left to the State Governments. 
I hope Mr. Subramanian!, as the Planning 
Minister, would at least care to take the spirit of 
the ARC's recommendation and see that resigns 
the Deputy Chairmanship and retain, if 
possible, his ministerial post. What is in store 
for him in future, I do not know but this is my 
positive suggestion. 

1 am proud to say dial Ihe Tamil Nadu Stale 
was a harbinger in (he held of having separate 
plan Ior the Slate. I am glad the present 
Planning Minister, Mr. Subramanian!, 
appreciated thai move and his able lieutenant, 
Mr. Mohan Dharia, while he came to Madras, 
congratulated Ihe Government of Tamil Nadu 
foi the same. With this, I conclude. 

SHRl N. Ci. GORAY (Maharashtra) : 
Madam, I am reminded of Ihe saying in English 
that if wishes were horses, the beggars would 
ride. With a slight change, I would say thai if 
slogans were horses, the poor man in India 
would ride. Yesterday 1 was little disappointed 
when I heard my young friend, Shri Gadgil, 
saying that those who are finding fault with the 
Governmen! are Ihe people who have not tried 
to do anything at all. Il is onlv those people who 
tiy to do something commit mistakes. Well, if 
this is any satisfaction to ihe Rulling parly that 
il has got an opportunity to do something and 
also the opportunity to eommil mistakes, I do 
not grudge that satisfaction to them but then why 
this Mid-Term Appraisal of the Plan is being 
discussed ? Thfe is (he quest ion that I would 
pose to the House. It is obviously because the 
Plan as it was conceve originally went wrong in 
many directions For instance, so far as 
industrial development was concerned, there 
was hardly any development al all. The 
unemployment problem was constantly 
growing in volume and intensity. So far as the 
various schemes for housing and others are 
concerned, there were shortfalls all-round. This 
has been admitted by this Mid-Term Appraisal-
in the small pamphlet that we have got. It was 
because of this failure in achieving these targets 
that a Mid-term appraisal has become nece-
ssary. In the first place the Fourth Plan came 
very late on the scene. In the second place even 
the development that was expected to take place 
in these five years is eluding us and thai is why 
in this Plan we are trying to rc-cstimate and 
trying to recast our expectations in the light of 
whal has happened before. 

Now. so far as the objectives of our Plans 
arc concerned I think, whether we take Ihe First 
Plan or the Second Plan or tbe Third Plan or 
this Plan, they are not very different. In the Lok 
Sabha while speaking on this Midterm 
Appraisal the Minister for Planning stated that 
the central theme of the Fifth Plan-he was 
talking of the Fifth Plan--the blue-prints of 
which are being prepared-would be the basic 
minimum needs of the people within a time-
honoured   schedule   and   provision    of 
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Increasing employment and income opportuni-
ties ever a very wide front. This, according in 
the Planning Minister, was Ihe central theme or 
was likely to be the "centre Piece" of the next 
Plan and speaking yesterday here in this House 
he said that sufficiency for all before superfluity 
for a few was the objective. So this is going to 
be the theme not only of the objective. Fifth I'lan 
but of this Plan also so far as the next two years 
are concerned. 

Now I will say here that to consider the 
whole Plan is going to be a very complex and 
very wide. task. It is not possible to deal with 
it in such a short lime but let us try to under 
stand what is the main theme of this Plan and 1 
t h ink  that it will nol be an exaggeration to say 
that we are trying to graaplc with the problem 
of poverty and un-cmployment. So far as 
this problem of unemployment is concerned I 
refer to this Reappraisal Chapter on Employ 
ment, and there is a clear admission that the 
Governmeat looks at this problem as serious 
problem. It is said here : "considering the 
seriousness of the problem, a beginning has 
been made in 1971-72 by providing Rs. 25 
crores for creating employment for the edu 
cated ..........."   As you  know   Rs. 25 crores 

were reserved for creating employment for the 
educated young people and Rs. 50 crores were 
reserved for the rural unemployed. So far as 
these two provisions are conerned Finance 
Minister was frank enough to tell us that nothing 
much could be done and they hope to do 
something in the future. And the further 
admission here is : "By far the most important is 
the vast seasonal unemployment and under 
employment among the rural population. In the 
Plan, therefore, emphasis was laid on labour-
intensive agriculture, multiple and relay 
cropping, irrgation and flood control, rural 
electrification, animal husbandly, inland and 
marine fisheries and other subsidiary agricultural 
activities, soil conservation, land improvement, 
assistance to small and marginal farmers, dry 
area farmers and agricultural workers, small and 
medium industries, roads, railway works, rural 
and urban housing, etc." It is a long list but the 
sentence that comes in the end is very 
remarkable and the sentence is : "These 
programmes however have made very little 
progress." This is the sentence that really 
nulli t ies the entire programme that was so 
laboriously chalked out. Therefore 1 would like 
to point out that this is really the Achilles Heel  
of the   entire  planning, whether it  is 

electricity, whether it is roads, whether it is 
removal of unemployment amongst the urban 
people or the rurel people, the Plan always is 
faced with shortfalls. We are not in a position to 
implement even the very modest targets that we 
place before ourselves. The only exception 
seems to be, again according to this Mid-term 
Apprisal, the areas where there has been a green 
revolution. The only oasis in the desert of 
frustrations and disappointments is those areas 
where a green revolution has taken place. 

Now 1 would like to point out, Madam, | what 
the present position so far as the green revolution 
is—is concerned. The green revolution has 
created regional imbalances if you look at it 
geographically, and if you look at it from a social 
point of view, it has created class imbalance also. 
I would just take the permission of this House to 
quote here from a study that was made by the 
Reserve Bank of India. It is a Note on the Trends 
in Mechanised Farming in India from 1951 to 
1966. Madam, they have pointed out that this 
green revolution has really taken place in only 
four or live States of India-Punjab, Andhra 
Pradesh, Gujarat, Maharashtra, Tamil Nadu and 
to some extent Rajasthan. But look at the 
imbalance created. The imbalance will be 
brought to light if 1 just point this out; you take 
into consideration the distribution of tractors and 
the distribution of oil engines and oil pumps and 
you will find that Punjab, Uttar Pradesh and 
Rajasthan have, between them, 50% of the 
tractors that are in use in India, and Punjab alone 
has 28.7% of the tractors. This is so far as 
tractors are concerned. Now, so far as oil engines 
are concerned, again you will find that oil 
engines to the tune of 75% are concentrated in 
Andhra, Tamil Nadu and Maharashtra. This the 
concentration so far as oil engines are concerned. 
And so far as electric engines are concerned, 
again Andhra, Tamil Nadu Gujarat and 
Maharashtra, have got 75%. Now this is the 
regional imbalance that has been created after this 
planning. And if you try to locate those using 
these tractors, those using these oil engines and 
electric engines, you will again find that it is the 
rich peasant who is doing so. you have got both 
the imbalances, the regional imbalance as well as 
the social imbalance. Now, I t h i n k  that steps 
will have to be taken to correct these imbalances. 
What steps is the Government going to take ? 
Otherwise, what will happen is that the money 
that you are going to allot for the improvement of 
agriculture or for the spread of electricity or for 
buying tractors, etc., again it wiH conform 
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to the same pattern which is described in the 
usual cliche the rich getting richer and the poor 
getting poorer. I would like to know from the 
Planning Minister what steps he is going to take 
in order to create a balance between those States 
which have gone ahead and those which are 
lagging behind, and in order to create a balance 
between one class in the community and the 
other class. Otherwise, the definition or the 
objective which was defined as 'sufficiency for 
all before superfluity for a few, well, I don't 
t h ink  we shall be able to implement it. 

Now the next point 1 would like to place 
before you is that if we try. to go to the root of 
this malady, we shall find that this happens 
because we have not been able to create that 
class of dedicate workers. A planning of this 
nature, planning in a backward economy like, 
India, requires, I think a reorientation at three 
levels. One is at the planning level itself. The 
other is at the administrative level, and the 
t h i rd  is at the people's level. I will just take few 
minutes in defining what these things are. 
Madam, 1 find that at the planning level we have 
been talking in very general terms and I think, 
after having gone through three such Plans, the 
time has come when we should be able to speak 
in concrete terms, taking the situation as it stands 
today in India we shall be able to do this much, 
not only defining it in a general manner saying 
that agriculture would be developed at the rate of 
5 per cent or 6 per cent. Which is the region 
which you want to develop ?..Now, Punjab has 
had some development. Maharashtra has had 
some development and so had Rajasthan but 
which are the regions you want to take up and 
where do you want to concentrate ? If you want 
to remove the imbalances, all right for the next 
five years or the two remaining years we shall 
concentrate say in Madhya Pradesh or Orissa or 
in other places which are lagging behind. This is 
where the planning level comes. Then, I would 
like to go to the administrative level. 1 think 
nobody will deny that in spite of these twenty-
five years it has not been possible for us to inspire 
our administrative apparatus with a faith in 
planning and service to the people. It is the same 
old rut in which we still persist. Why is it that 
every time people mention the fact that in spite 
of the nationalisation of banks the lot of the 
common man has not improved ? Madam, it is 
simply because between the man who sits behind 
the counter and the man who comes for a loan, 
there is no rapport. The "Garibi Hatao" slogan 
has created expectations and 

that is why the poor man from the village or the 
urban areas goes to the bank counter thinking that 
a new relationship has been established between 
him and the people who manage the banks. But if 
you go deeper you will find that it is not so. That 
new outlook is not there. That consciousness of 
new social relationship is not there. Therefore, 
whatever the planners decide, whatever we decide 
in this House or in the other House, whatever be 
the orders of the Government, you will find that 
when you go down to the village level they get 
twisted. There is no implementation at all. Last 
time The Minister-in-charge of Housing said, for 
instance, that they had planned for this much but 
no houses had come up. Why ? Why is it that 
every time where there is a question of spending 
for the common man we find thai there is ashort 
fall? We have'to go to the of root of the matter 
and findout why the shortfalls are there. Then, 1 
would say that even at the people's level there 
must be reorientation. When I say at the people's 
level, I mean the political parties as well as the 
common man. madam, when 1 spok of political 
parties, I would like to point out that it is quite 
true that the Congress has got a majority, but 
should not the Congress try to see that in spi te  of 
political differences opportunities are made 
available to those who belong to the other parties 
? What I mean is that this Plan, if at all you want 
it to succeed, will not be implemented completely 
by any single party and I do not want to make an 
exception of the Congress also. You have got the 
strength, you have got the peoples mandate and 
you have got the power, but you will find that 
there are all sorts of heterogeneous elements 
amongst you who arc not interested in planning 
for socialism. On the other hand, there may be 
people outside your party, in other parties, who 
are really interested in it and, therefore, I would 
say that if you want this Plan to be a National 
Plan, you should get the co-operation of other 
parties too. Yesterday while winding up his 
speech Mr. Subramanian! made an appeal saying 
that all of us should try to implement this Plan. If 
that it true, then I would say that a vigorous.and 
honest effort should be made to see that so far as 
co-operatives are concerned, educational 
institutions are concerned, implementation of the 
Plan is concerned, spending Rs. 55 crores for the 
educated unemplyed and Rs. 50 crores for the 
rural unemployed is concerned, digging wells, 
building roads, etc. are concerned, you will not 
look in Jo the political label the particular man or 
the party bears. But it should f - looked 
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at from a national point of view.   And wh; \ I 
want to emphasise that re-thinking is necessai v at 
the level of the planners, at the level of th 
administrators and at the level of the people also. 

Madam, I do not want to take more of your 
time. I would like to point out one thing moie 
before 1 conclude. We were told that we aiv 
thinking in terms of the Fifth Plan because the 
Fourth Plan will soon be over within a year or 
two. If that is so, then I would like to saj that the 
planners must have a good, hard look at the 
planning strategy which they have pursued so 
long. There are now new thinkers who have 
already started saying that economic growth 
does not depend upon planning. I can only quote 
here one of the articles that [ happened to read 
recently. This is by one of our economists, 
Amritanand Das, in the Quest. He has written 
about 'Beyond Growthmenship'. It is a very 
valuable article. 1 wish everyone interested in 
this subject reads it. I found il very instructive. 
He talks about the Philippines, Singapore and 
Malaysia and points out that in spite of the fact 
that they have had no plans as such, they have 
prospered. On the contrary, he says countries like 
India and Indonesia have not prospered in sipte 
of the fact that Plans have been there. let us try 
to find out what is the truth in it. 1 am nol 
saying, let us have no Plans. But let us try to 
find out whether what he says is true, and if 
there is some truth in it. let us try to find out 
what \vu can do about it. This is the first point. 

The second point is, d tiring this Plan the 
Government has not said anything about the 
psychological transformation that must either 
precede the implementation of the Plan or that 
must at least accompany it. In India, all of us 
believe in some sort of destiny. Whatever our 
efforts, there is the over-riding destiny and 
whatever we do, it is our destiny that will decide 
everything. This is the common faith of the 
Indian whether you belong to the Muslim 
community or ihe Hindu community or to any 
other community. Now, so far as I am 
concerned, I th ink  socialism really discards 
this concept and socialism says that whatever 
the destiny may be or may not be, man, if he 
makes the right effort, will always over-ride it. 
it is a new faith with which we shall have to 
inspire the people. F find that there is no 
reference to it that the entire mentality of the 
people will have to be changed. You shall have 
to give the guidelines to the people and the 
responsibility is for those of us who are 

considered to be the leaders, whether of this 
party or that party, Madam, I was really sorry 
when I found that at very beguiling of the 
election campaign, no less a person than the 
Prime Minister her self went to Tirupati and had 
darshan, prasad and all that. I am not trying to 
make any comment on her religious sentiment . 
But what 1 am saying is that this country is 
already over burdened with Babas, Maha-nts. 
Maharishis and what not. And our best political 
leaders will find that a Satya Sai Bada is more 
popular then they. Scheie the question is of 
changing the whole mentality or the whole 
outlook of the people that whatever our destiny 
may be, whatever the situation may be, with our 
effort, we can change it. We are the masters of 
our destiny, not somebody else. Now, this sort 
of mental outlook, which 1 would like to call the 
mental infra-structure, is needed. Suppose you 
want to have industrial development, or a new 
township. You first uild roads. You arrange 
transport etc. And when that infra-structure is 
there, the industrial development lakes place. So 
also there must be a mental infra-structure, a 
psychological infrastructure, a new value frame 
and I think thai here education is very important. 
I am very sorry to accuse the Government that 
since independence, the most neglected subject 
in this country has been education. Look at the 
Education Minister here. The Education 
Ministry seems to be running without a Minister. 
It does not seem to require a Minister at all. 
Anybody can come—part-time, half-time, 
quarier-time or he may not be here at all. This 
sort of thing cannot go on. Education is 
investment which you cannot neglect. Those 
people who were born on Ihe da> ol' independe-
nce have become voters now. What is their 
ideology ? What is their perspective ? Whal is 
their idea of national development self-
sufficiency ? 

THE      VICE-CHAIRMAN   (SHRIMATI 
PURABI    MUKHOPADHYAY)    :    Please 
conclude. 

SHRl N. G. GORAY : Just two minutes. 
Therefore I was saying that while you are 
planning for the remaining two years, if not 
then, at least when you are planning for the next 
Plan, please see that education is something 
which will decide about your success or failure 
in the Plan. This new orientation and this value 
judgment will have to be imparted to our new 
generetion. Then alone can we look forward   
with   hope.   Thank   you. 



113 Motion re Fourth Plan [ 12 APRIL, 1972 ] Mid-Term Appraisal 114 

THF VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHAYAY) : Mr. Tyagi, 
please do not show your back to the House. 
You are supposed to look to this side. 

SHRI MAHAVIR TYAGI : (Uttar Pradesh): 
I apologise. Madam. 

"Now, progress, as we know, has io be 
viewed in terms of the minimum require-
ments of the majority of our people who are 
poor, and not only ihe luxuries of a very 
few, but, I would says even not the little 
'extras' of laige numbers who are in between 
. 

We have to spend far greater effort helping 
those who are at the very lowest leve', because 
while I have said that the povertyline has 
moved, I must confess that those who are at 
the bottom have benefited the leasi and some 
have not benefited at all." 
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DR. K. NAGAPPA ALVA (Mysore) : 
Madam, the Mid-lerm Appraisal is a fairly good 
do cument. It has given this august House 
enough (acts and figures and ideas and food for 
thought. Uni, 1 musi say that this is in every 
respect not rural biased, but at the same time, 
urban-bisaed and ultra-modern in certain  
respects. 

Madam, we are facing so many problems in 
this country, particularly at the present juncture : 
price rise, unemployment, illiteracy, increasing 
population and, to be brief, poverty, ignorance 
and disease Misery is prevailing everywhere in 
this countiy. 

Mention has been made in the Plan Appraisal 
about the failures and also about Ihe shortfalls. 
There must be proper co-ordination between die 
Cential govcrnm ni, (he state Governments the 
different Ministries and Departments on ihe one 
hand and ihe Planning Commission on the other. 
Al Ihe same time, it is very necessary to 
remember thai ihe Planning Commission is 
often guided by ihe National Developnienl 
Council and it is a plain faci that this Plan is 
being forced on the poepple. Though it should 
be a Plan for the people of this country, it is 
being forced on the people of this country. 

Thai is why we are not in a position Io 
achieve the plan largcts and we arc not in a 
position to have an efficient administration and 
proper implementation. It is very clear from  the 
figures that   are given that we have 

failed in our altempl. cerlain suggestions have 
been given; I am happy. Biil (here are certain 
suggestions, if they are remedies, they look 
worse than the disease. I would like to give,to 
start with, certain figures so thai this planning 
body may exaimine 1 know the Planning Mini-
ster is a man of experience, who has a pull with 
his Government, who has been Minister of 
Education, Minister of Finance and who has 
done wonderfully well in agriculture. 

SHRI KALYAN ROY (West Bengal) : 
What about the Minister of Stale ? 

DR. k. NAGAPPA ALVA : 1 am coming to 
that. I am glad he has been made Minister of 
State. He is also a very experienced man known 
for his intelligence and knowledge . .. 

SHRI MAHAVIR TYAGI : But the House 
lias lost a very good talent.  

DR. K. NAGAPPA ALVA : It looks as if 
Ihey are helpless today. They are helpless today 
because, while we find out from this plan appraisal 
and the discussion in Ihe House why have failed, 
the remedies. But it is a brightening feature that 
about unemployment, on page 45 there is a very 
good sentence : 

"A satisfactory long-term solution ol the 
problcm of the educated and technically 
qualified unemployed hinges on complete 
recasting of the educational system so that it 
is better attuned to the requirement of the 
economy for educated techical and skilled   
manpower." 

We find all this. But what have you done T 
Will the Government at least now decide to 
attune ihe system of education to solve the 
unemployment problem and also look to ihe 
progress and advancement of the people in  the 
rural areas   ? 

To start with, I would like to give certain 
figures. 65 per cent of the people are illiterate in 
this country. This is a very serious matter. 50 
per cent suffer from malnutrition and under-
nutrition, and 60 per cent of the children, in this 
country suffer from protein deficiency. Protein 
deficiency affects mental health. Protein builds 
up intelligence. It is very necessary that we 
should improve ihe health of the body, mind 
and soul, particularly in this country. 20 million 
people are unemployed. 40 millions arc under-
employed. 12 million is Ihe increase in 
population every year. Then so per cent of Ihe 
farmers arc in debts. They are indebted. Over 50 
per cent of their  production is pleded or goes 
by way of interest nad 
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oiher things. Uic land under cultivation il has 
heen calculated, is 32 crore acresand the follow 
land 9 crore acres. There is industrial unresl. 
gkmami, strikes, go-slow and other such things.  
The man-days lost during 1969-70 arc   
1.66.78,714.   That   is   why   here    L must 

say that it is high time that we think 3 
p. M.      of putting a stop or meratorium to 

strikes for a period of atleast five 
years. At the same time,we have to remember 
thai some machinery to safeguard the interest of 
the labour should also be there. 

There arc 250 million children imder 14 
years of age. /. e. 40 per cent of the total popu-
lation. Out of this 10 million children are 
physically handicapped. 5 million or even I may 
say, IO million children arc mentally retarded; 
15 million are physically and ortho-pcdically 
handicapped and disable persons in India today. 
About 5 Iakh persons die of tuberculosis every 
year and another 7 million suffer from this 
disease. It is a lingering death in tuberculosis. 5 
lakh persons die of cancer; 2.5 million are 
leprosy patients in India. The number of 
recognised beggers in India is 2 million. This 
number is recognised and there are not less than 
5 million oiher types of beggers in different parts 
of India. 15 million persons suffer from 
venereal diseases in this country. 25 per cent of 
the diseases are gastro-intestinal. In this 
connection. I must say that these gestro-intestinal 
disease are mostly every the poor classes of 
people who actually dying a lingering physical 
and a mental death and it is all because of the fact 
that we have not supplied pure d r ink ing  water 
to the people, and because of the adulterated  
food  stuffs. 

Then there is the question of adulteration of 
foodstuffs. 70 to 80 per cem o\' ihe foodstuffs in 
this country arc adulterated. The excuse is that 
this is a State subject. Tbe Centre is not serious 
it is only advising. If it is so, I am asking whal 
you have done. Six years age Rs. 12 crores were 
set apart by the Planning Commission to set up a 
machinery, to have laboratories all over the 
country. This was for the purpose of having 
proper analysis and proper implementation of 
the Prevention of Food Adulleration Act. At 
present implementation is a farce. That Act has 
to be enforced. Now the implementation is 
through sanitary  inspectors and health 
inspectors. Anti-social elements among 
merchants eorrupl them. It is necessary for the 
Planning Commission to provide funds and to 
properly advise and see that these programmes 
are implemented. 1 suggest, Madam, that 
properly trained people, 

who command respeei, should be brought in to 
set up (hese laboratories and analysis initially. 
The amount has to be allocated for stlinge up 
the laboratories, but some recurring expenditure 
for manning these laboratories will also be 
necessary. 

Then there is the question of rising prices. 
Wc have not done the necessary things. The 
problem of unemployment, incidentally I must 
say has become Ihe greatest problem Ior ihe 
country, add to this these problems crceted by 
the employed. The higher the pay, the greater 
the comforts, the greater the defiance, the 
greater the indiscipline-that is whal we are 
finding. It is unfortunale that the highly-paid 
staff in air service and in banks and also Govern-
ment officials resorting to strikes. Then there is 
inefficiency, there is corruption and all (hat. 
Efficiency can be improved, corruption can be 
brought down to a very great extent by lowering 
Ihe number of staff, reducing the number of 
officials and then by giving them better comforts. 
That  is one of my suggestions. 

Then, much is being talked about the man 
power. Human resources of the country by 
number are too big. It is very good. But can that 
manpower be put to use ? How can you make 
the best use ol the available telent ? The term 
'self-reliance' is freely used. 'Selfreliance' is the 
urge of a man. It is an inborn urge (o become 
self-sufficient and to contribute Io the greatness 
of the society and welfare of the human race. 
Hut for that selfreliance what is wanted is the 
incentive and encouragement, education  and  
training. 

What is socialism '.' I was very happy when 
our Planning Minister had said in a Seminar 
recently when so many experts were saying that 
wi thin  30 years, within 100 years or w i t h i n  
150 y«*rs Ihey would be able Io reduce poverty. 
"Within II years, by tlie end of the Sixth Plan we 
will be in a position Io remove poverty" [ am 
glad but is it possible '.' is it socialism? It is not 
distribution of poverty. It is not distribution of 
misery. It should be socialism of plenty and 
socialism can be possible in this vast country 
only by greater and greater education and un-
hampered production and for that everything 
necessary must be one. Social discipline, fiscal 
discipline and social legislations are also very 
necessary. People will certainly welcome it. 
There is rise in population, shortfall is there so 
much in the Family Planning programme and 
there is very heavy administration and much of 
the money is spent on this. Unless within the 
next 10 years at the mots, 
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you bring down the birthrate from 38 to day to 
35 per thousend we cannot progress and wc 
cannot have anything ot'socialism is this countiy 
because every progress and every attempt 
towards development is being neutralised by 
this rise in population. The poverty is increasing 
every day. These must be mighty movement. 
This Family Planning Progamme must be a 
mighty movement, must be stronger than the 
freedom movement of this country because by 
that only we will be in a position to safeguard 
freedom and democracy. To build up democracy 
and to have a country with plenty it is necessery 
that it must be a programme by all the people. It 
must be the cordinatcd effort of all the people 
put Logether and a mass movement is a 'must' in 
this country. Then only   the   programme   will   
succeed. 

L will say a few words about rural housing. 
Nothing has been done about it so far. Even 
recently 1 heard that housing is the most impo-
r t a n t  thing but they have not taken it up with 
all seriousness. What we find almost daily in the 
Press and at least once in a month or so, 
mention a out housing boards, If you take up the 
Housing Boards and the Urban Development 
Boards and all these together and the money set 
apart for urban development and that set apart 
for rural housing schemes, it is not even, 1 % . 
Even with this what is the achievement ? 1 again 
suggest that rural housing programme is the 
greatest problem. The people will not tolerate 
this. There is bound to be a movement by the 
people of this country. Developed lands should 
be given as house sites and the State 
Governments should be given full responsibility. 
Now the responsibility is thrust on them and 
lump sum grants given but that is not being used 
for this. It is being used as they like which 
means we cannot have this programme fulfilled 
to the fullest   extent. 

About resources, about human resources and 
manpower, only if the man is made healthy 
physically, mentally and spiritually he will be in 
a position to safeguard not only his self-interest 
but also the interest of the country which is 
foremost. And that is why eradication ^( 
communicable discuses and giving protective 
and nutritious food to the nursing mothers and 
children is very very necessary. Proper type of 
education is all the more necessary. Now natural 
resources we have got in plenty; the survey is 
not even complete. I only appeal to the 
Government and to the planning body to sit 
together and come to an 

understanding and not to be pressurised by the 
pulls and pressures of political forces or poli^ 
tical elements but to go ahead and solve these 
problems. I say there is tainted money with you. 
The money that we get through prohibition I say 
is tainted money. And that money— I had given 
this suggestion some time back-also could be set 
apart for the uplift of the neglected sections of 
society and be bring them up. That should be 
our aim. Then there is the money that wc get 
from smugglers and smuggled goods and that 
also could be set apart for this purpose. 

THE VICE-CHAIRMAN (SHRIMATI 
PURAB1 MUKHOPADHYAY) : Please finish; 
you have  teken fiften minutes already. 

DR. K. NAGAPPA ALVA : One sentence, 1 
will just read out. In that symposium which was 
held, Mr. Subramanian! said  : 

"it is now realised tha the only alternative 
is to go back to the village since people's 
participation is essential in implementing the 
plans. Thus the strategies are moving from 
an are of centralised planning to one of 
decentralised planning." 

1 am very happy he has realised that in must 
be decentralised. Along with the decentralisation 
of the Plan decentralisation of the Administration 
is also very very necessary and I once agajn 
emphasize that there mjst be rural bias in every 
programme . Then only it will be possible to 
awaken the people to their duty. Work is worship 
and duty is God. it is said If we have to find 
where work is necessary with' all the value that is 
to be put into it, we can find only in the rural 
area. I say the time has come for honest and 
clear thinking not for political advantage of a 
privileged few for the economic development of 
the voiceless millions. Remember rurral India 
and Mahatma Gandhi. Mahatma Ghandhi has 
said that India lives in her villages. Let self-
reliance and self-generating economy start from 
the villages. Let there be rural bias and the 
interest of the former in every endeavour and in 
our perspective planning. 

Thank you. 

IHE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Chandra 
Shekhar. 

SHRl N1REN GHOSH (West Bengal) : 
Madam, how is it .. . 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI  MUKHOPADHYAY)   ;  You will 
speak next. 
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SHRI NIREN GHOSH : But why ? I would 
like to make a protest here. Before the leaders of 
the different parties are exhausted why did you 
give him a chance then ? Under what 
procedure, under what convention did you   do   
this ? 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : First I called 
Mr. Goray ; then DMK; then I called 
Congress.(o) Now it is the turn of Mr. Chandra 
Shekhar. 

SHRI NIREN GHOSH : Under what rule? 
THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY) : You have to 
take   the  decision  of the*  Chair.   Please  be 
seak-il. 

SHRl NIREN GHOSH: You must answer 
me. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : 1 have used 
my discretion; I am not bound to exaplain why. 

SHRI NIREN GHOSE : You have to explain. 
You cannot treat this question in this manner. 
You are bound to explain. This has been the 
convention in the House. In what capacity did 
you go beyond the conventions of the House ? 
Cong (0) has once spoken, j None from our party 
has spoken. Why did j you allow tlie Congress 
(0) to speak ? Why ? Under  what  privilege   ? 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : will you 
kindly listen io me ? He is the only speaker 
from  Congress  (0). 

SHRI NIREN GHOSH : How ? Mr. T. N. 
Singh spoke yesterday, and you don't know tha1- 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : I meant only   
today. 

SHRI NIREN GHOSH : There is no ques- j 
tion of today.   In a debate the parties must 
go   round. 

• 
THE     VICE-CHAIRMAN     (SHRIMATI 

PURABI  MUKHOPADHYAY)   :  All  right. 
You will speak next since I have already called \ 
Mr.. Chandra Shekhar to speak. 

SHRI NIREN GHOSH : The question is 
that this, should not be repeated. You should 
own it up as a mistake. 

THE   VICE-CHAIRMAN      (SHRIMATI 
PURABI MUKHOPADHYAY)  : I will   call 
you next. 

SHRI NIREN GHOSH : The Chair made a 
mistake and it was mistake on your part. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI  MUKHOPADHYAY)   :  1  do  not 
think . . . 

SHRI NIREN GHOSH: 1 do maintain it is a 
mistake on the part of the Chair. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Chandra 
Shekhar. 

SHRI NIREN GHOSH : It is most arbitrary 
and unfair. Let me tell you, Mr. Om Mehta, that 
if these things go on. things will become 
difficult. 

THE MINISTER OF PLANNING (SHRl C. 
SUBRAMANIAN) : You should nol cast any 
reflections on the Chair. 

SHRI NIREN GHOSH : The Chair cannot 
violate the conventions of the House : Chair has 
no authority. The Chair should, know this. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : 1 am very 
sorry I have told you thai I will cull you after 
Mr.   Chandra Shekhar makes his speach. 

SHRl CHANDRA SHEKHAR (Uttar 
Pradesh) : Madam Vice-Chairman, this debate 
on the Mid-term Plan Appraisal is the time for 
introspection and I am glad that the Government 
have given this opportunity for us to express our 
viewpoint. The hon. Planning Minister yesterday 
made an appeal and urged upon the Members 
that we should not go into ihe details . Rightly 
so. Of course we should indicate the broad 
policy questions that are affecting our planning, 
affecting implementation of the planning and the 
planning processes. I am glad that in his speech 
in the other House ,and also in this house the 
hon. Minister has made certain observations 
which touch the real malady in our planning. 
The hon. Minister said that the Gross National 
Product, even if increased, does not 
automatically mean the eradication of poverty. 
He has also accepted that more production is not 
enough. distributive justice is necessary. He has 
also gone a step forward and has said that even if 
the production is increasing, there may be n  
situation  where the neglected sons of 
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our society may not have the benefit ot' our 
planned development. It is an observation 
which should be welcomed because il seems 
that the Government has realised this point. 
But I am constrained to say tfiat the hon-plann-
ing Minister has stopped at this point. 1 do not 
understand the justification why this malad\ is 
operating in our economy, in our economic 
development, for the last quarter of a century. 
It is for the first time that the Planning 
Minister has made these observations. Madam 
Vice-Chairman, from Ihe very begiming of the 
planning or, if I may say, in the very 
Resolution of Parliament under which the 
Planning Commission was constituted those 
observations were made. As far back as in 
March,1950, when the President declared the 
intention to constitute a Planning 
Commission, even in thai Address of the 
President the same sentiments were 
expressed. Madam Vice-Chairman, if we go 
into the documents of the First Five Yea. 
Plan. I can say with some confidence that a 
better document has not been so far produced 
by the Planning Commissin. All the laudable 
ideals are there. All the good intentions arc 
there and good sentiments have been 
expressed. 
But in spile of those sentiments we have not 
achieved our goal. Many a time we have made 
reviews. We have discussed these appraisals, 
but again we have been related to the same 
maladies and same mistakes. 1 am glad that 
Ihe hon. Minister of Planning was realistic this 
time, though hesitation was there in indicating 
remedial measures. But I was a little shocked 
to read the speech of my esteemed friend, Mr. 
Mohan Dharia, which he made in the other 
House. It was a shock to me because I am 
connected with him not only as a friend, but as 
a co-worker in the field of politics and in the 
economic regeneration of the country he 
wanted to co-operate with us in the parly and 
in the country. Mr. Mohan Dharia tried to 
drive us to the wonderland of EL Dorado and 
tried to emphasise that within two years 
something unique is going Io happen . In this 
house he said that within two years no 
engineer and technician would be 
unemployed. He said that it is possible. In Ihe 
other House he made an assertion that after the 
Fiflh Five Year Plan there would be no 
question of "Garibi Hatao". Garibi would be 
"Hato-ed* by Ihe end of the Fifth Five Year 
Plan. I find that the Planning Minister says 
that by the end of the Sixth Plan Garibi would 
vanish from our land. My young friend is 
more enthusiastic and more dynamic. So, he 
thinks that within the period of the Fifth Five   
Year 

Plan this is possible. What is the purpose of 
planning? Have you ever seriously considered 
this asped? With your permission. 1 should like 
to read a sentence from the first part of the First 
Five Year Plan and il wiH indicate what is the 
purpose of planning: 

"The economic condilion of a country at 
any given time is a product of the broader 
social environment, and economic planning 
has to be viewed as an integral part of a 
wider process aiming not merely at Me 
development of resources in a narrow, 
technical sense, but at the development of 
human faculties and the building up of an 
institutional framework adequate to the 
needs and aspirations of the people." 

This is a sentence from the first part of the 
first Plan document. Have you made any 
attempt to bring about those institutional 
frameworks ? 1 have tried to look into the whole 
Appraisal, but there is no mention of curbing 
monopoly. There is no mention ol eradicating 
concentration of economic power. It has been 
said in the Directive Principles of the 
Constitution. It has been said in the Address of 
the President some time in 1950. Il has been 
said in the Resolution of Parliament, but after 
two mandates in favour of "Garibi Hatao" we 
think that we can banish poverty without 
eliminating monopoly and concentration of 
economic power. It is a ridiculous proposition 
because abolition of poverty means the 
reconstruction of the whole society. You cannot 
reconstruct the society unless and until you 
demolish what is outdated or what is outmoded. 
There is no mention of it in the whole Plan. 
Why ? It is not that it is accidental. 1 would 
have overlooked this mission in ihe Plan 
document, but the document cannot be studied in 
isolation. I should like to point out certain facts 
of our economic and political life today. 1 shall 
not go into the statistics because it will take the 
time of the House. If you look into the Appraisal 
you will 
find that in the industrial sector, in the core 
sector, the shortfall has been very heavy. In the  
non-core   sector  there   has   been   better 
performance, but what this document has 
omitted     conveniently     to     mention is that 
in the luxury sector, which is not in eluded in 
the plan programme we have achieved more 
than the target because do not know whether 
your attention has been drawn to this aspect of 
our planning or not that for certain luxury items 
there is no target fixed. Take, for instance, the 
case of refrigerators or of airconditioners or of 
certain cosme- 



129 Motion tc Fourth Plan [  12 APRIL 1972 ] Mid-Term Appraisal 130 

ticks, or of even cars. Here no targets are being 
fixed by the Planning Commission. These 
targets are fixed by the various agencies of the 
Government of India—maybe—in the 
Industrial Development Ministiy or some other 
Ministry— I do nol want to go into that. But 
what is happening in this country ? We have 
produced and manufactured more cars. What 
was our target ? But what is the cry in this 
country ? Produce more cars or let there be 
people's cars? After some time Ihe slogan was 
changed and it was said, let there be small cars. 
According to the estimates given before this 
House and the country, that small car will cost 
Rs. 19000 approximately; by the time it comes 
into existence, it will cost Rs. 24000 or Rs. 
25000. Fven with the best intention of the 
Planning Commission and the spectacular 
achievement of our Government, after the Fifth 
Plan, not even one per cent of the people in the 
country will be able to have the so-called small 
car. But what happened ? this cry was not only 
in this House—in the newspaper, everywhere, 
people said, small car should come. When it 
was proposed, the Planning Commission 
opposed it; they said, there should be no car 
manufactured because if does not come in our 
priority list. But the Government over-ruled it. 
The Government in which my friend, Mr. 
Subramaniam, is a Cabinet Minister, the 
Government in which my friend, Mr. Mohan 
Dharia, is a Minister, that Government over-
ruled the decision of the Planning Commission : 

SHRl    C.    SUBRAMANIAM :  It   might 
have happened before. 

SHRI CHANDRA SHEKHAR: All right. I 
am sorry. The Government over-ruled the 
decision of the Planning Commission. And 
letters of intent were given for manufacturing 
cars in the private sector. Then came the 
question: Why not manufacture car in the 
public sector ? The opposition was, again, 
from the Planning Commission, and this 
opposition was accepted, according to the press 
report, by the Government. What is the reason 
being given ? Why shouJd the Government 
employ the resources of the public exchequer 
for producing car if it is not a priority item. 
There are two types of resources in this country-
-one is the resources in the coffers of the 
Government and the other is the resources in 
the coffers of Mr. Birla and Mr. Tata. And 
those resources are drawn from the financial 
institutions, again, run by the Government of 
India. If this fragmented thinking is there, I do 
not know what type of planning we are going 
to 

do in this country. I gave you this one example, 
because this shows the mentality, the thinking 
in the Government. This shows the mentality 
with which we are suffering today. With this 
mentality, I do not know how Mr. Subra-
maniam is going to fix Plan priorities because 
there cannot be any discrimination between the 
resources avilable with the Government of India 
and the resources available with the private 
monopolists. I do not want to go into details. 
But if you see the pattern of investment with the 
resources with private business, more than 50 
per cent are the resources of the Government of 
India. This is a peculiar situation operating in 
our country. Now, I say this only to emphasise 
that while the core industries are suffering, 
while the non-core industries mentioned in the 
Plan are suffering, luxury items are getting all 
facilities and we are achieving more than the 
target. Not only that. If we want an integrated 
planning, we will have to go a little further. But 
you will find an amusing aspect and a pathetic 
one, if I may say so. Very recently the Ministry 
of Foreign trade made an announcement as a 
heroic gesture to the valiant fighters in the 
recent war with Pakistan. The announcement 
has come that all war invalid people will be 
allowed to import cars. And only that . They do 
not stop at that. They said not only this about 
invalid people but also about foreign wives, that 
people with foreign wives will be allowed 
imported cars. There will be discrimination 
between you and an hon. Member who might 
marry some lady from the USA or the UK. I do 
not know what the justification is. 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : He gets a wife and a 
car, both. 

SHRI CHANDRA SHEKHAR : Yes, he 
gets a wife and a car, both. 

SHRI A. G. KULKARNI (Maharashtra) : 
He gets a foreign wife and a foreign car. 

SHRI CHANDRA SHEKHAR : They are 
perhaps both better looking, but I do not know 
whether they are better for the health of the 
nation. What I was trying to emphasise was that 
all these departments of the Government seem 
to run at variance with one another. On the one 
side, the hon. Planning Minister says that we 
are going to achieve self-sufficiency. He goes 
on announcing in this House— even yesterday 
he said it—that by the end of the Fifth Plan they 
will fix up a target that they do not require 
foreign aid.   At the same timei 
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within a span of days or weeks, another 
department of tlie Government comes with an 
announcement which at least a layman like 
me does not understand. Perhaps there may 
be some very intelligent statesmanship or 
economic workmanship of people in 
authority in the various ministries of the 
Goverment. 

Madam, I shall like to emphasise another 
point, i. e. about these luxury items. We have 
been telling again and again that our planning 
will touch the whole of our national life. Take 
the case of All India Radio, over which my 
friend, Mr. Gujral, presided for quite some 
time. They introduced commercial advertise-
ments. 

SHRI  I.  K.  GUJRAL : Not during  my 
time. 

SHRI   CHANDRA   SHEKHAR : I      do 
not know.   Now, what is commercial avdver-
tising doing to-day ? It is creating an appetite for 
luxury goods. The Government is gaining a few 
lakhs of rupees, and   perhaps there is also a 
proposal that television should also be used for  
advertising these luxury goods. Are we really 
aiming at a new society based on equality of 
{.opportunity,  a  society for  the benefit of the 
poorest man ? My revered friend, Mr. N. G. 
Goray, a little while ago emphasised a point, and 
rightly so, that it is   not enough that we try to 
drive our economy in the right direction,    but    
we have   also to    create a psychology  in the 
country that money will not be wasted on all that 
is not necessary.   A lot of emphasis has been 
given on saving. It is right.  There should be an 
effort to make more saving, because without 
more saving, there is no     possibility     of    
more     investment and without      more     
investment      we     cannot have more   
employment    potential.    I shall not again  go 
into   details.   But    what   does this document 
indicate ? Saving has been more than the target 
in the banking sector, moie than the target in life 
insurance and more than the target in the co-
operative sector. Even in household saving,   
there has been an increase. But saving has been 
lacking in the corporate sector.   What are the 
remedies adopted by the Government to force or 
influence or persuade the corporate sector to 
have more saving ? This slogan of saving, 
Madam, may lead us astray because if we talk of 
saving, 1 have my apprehension   that tomorrow 
it may be said that there will be more tax rebates 
and more facilities to the corporate sector 
because saving has been much more than what 
they anticipated 

in other sectors of our economy.   This slogan 
may be used to give more benefits, more advan-
tage to the monopolists.  I do not know what is 
going to happen in the future. But  may 1 very 
humbly draw the attention of the Planning 
Minister to the fact that    very recently we 
allowed, your Government allowed, IOO percent 
expansion   in certain industries.   There were 59 
or 56 industries,    I do not remember. 1 think 
there were 54.   And one of those industries  
included,  I am  reminded  because    of 
Babubhai's   intervention,      man-made   fibres. 
On what ground  ? On the ground that these man-
made fibres are used in the army action. And 
what does the army use it    for   ?  For 
parachutes.   For parachutes we have allowed 
expansion  a hundred  per cent  in  manmade 
fibres. And what has been the result  ? For the last 
seven or ten years some big monopolits, who 
were not allowed to regularise their extra 
capacity, have been allowed by one stroke of ihe 
pen in the name of expediency, in the name of 
helping war effort. This is what is happening in 
our country.    The MRTP Act was passed with 
fanfare in this House.  Years and months were 
taken to debate and discuss it. It was said  that we 
are determined  to curb the monopoly.    But what 
has happened to this MRTP Act and the 
Monopolies Commission for the last two years ? 
Tn many questions, in many problems, they are 
not even consulted. Even this morning you might 
have seen, Madam Vice-Chairman, a news item, I   
do no know whether it is true or not, but so far 
there has been no contradiction, the Ministry of 
Industrial Development has appointed a task 
force and that task force    has cleared     13    
licences, according to my information, again in 
favour of some big business houses.   Whether   
they are priority items or not, I do not know 
whether the Planning Commission has been 
consulted or not.  If the resources are  scarce in     
this country, if the Planning Commission is really 
determined to see that we do not depend upon 
foreign aid, how can we enjoy or how can we 
indulge in this luxury in which certain depart-
ments    of the    Government    of    India are 
indulging ? I do not know,   I have not heard a 
voice of dissent form any    quarter in the 
Government of India, 1 have nol heard any voice 
of dissent even from the Members of the 
Opposition.     I   submit  it  very  humbly,  out-
wishes may be very pious, our intentions may be 
very laudable, but economic discipline has its 
own force.   It does not move according to our 
wishes. I shall urge upon my friend, Mohan 
Dharia—he  may   be  very   sentimental  about 
enjoying   the  heavenly  ecstasy   to   see  every 
poor man smiling—the economic forces  that 
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are being generated in the society today will not 
allow you to move an inch forward. Those 
economic   forces   have   been   responsible   
for relegating the whole plan process for a 
quarter of a century.  Nothing particular has 
happened that they will allow you Io have an 
easy walkover. This massive mandate of the 
people   is good. It should be welcomed and we 
should be proud of it. But it does not solve the 
economic problem.  This only gives an 
authority. Whether that authority is being used 
properly or not, it is to be seen. Again with 
your permission, Madam, I quote    from the 
First Five Year Plan document.   Political   and   
administrative conditions   essential   to   
successful   planning are: (a) a large measure of 
agreement in the community as to the ends of 
policy; (b) an effective power based on the 
active cooperation of citizens in the hands of 
the State and an  earnest  and  determined  
exercise of that power in the furtherance of 
these ends; and (c) an  efficient   administrative     
set-up with personnel   of  requisite  eapacity   
and   quality. These are essential   for   a 
successful planning. You have got the mandate 
of the people. You have got the goodwill of the 
people.   But what have you done for the 
willing cooperation of the people ? I have not 
seen anything which can indicate that you have 
done   any thing   to get the cooperation of the 
people. A ncwjslogan has been given: We are 
going to enter into   an era of multi-level 
planning.    But is it a new thing 7 Is   it an 
innovation ? I hope my good friend, Mr.   
Subramanian!, knows better than myself.  This 
was the slogan given in the First Five   Year   
Plan.   And   it   was   emphasised in a very 
categorical way not only in the First Five Year 
Plan but in the Second Five Year Plan also : I 
quote again : 

"Democratic Structure at District level: 
In such a structure village Panchayats 
would be linked organically with popular 
organisations at higher levels and, by 
stages determined in advance, the entire 
general administration and development of 
an area (barring certain functions) would 
become the responsibility of a democratic 
body." 

This was the intention of the planners in 
the First Plan. But it had certain implications. 
It does not mean that they will only formulate 
the plan. You will have to give them some 
powers. Are Government ready to give moie 
autonomy to the States and at the district level 
and some autonomy at the village level ? It 
has a farreaching implication. If you want to 
use it as a slogan, I have no objection. 

But if you want to translate it into reality, then 
you will have to accept the principle of afourtier 
system. Whether in today's circumstances it will 
be possible or whether Govem-ment will be 
ready to part with some power to the States at 
the district level and village level, I do not 
know. But if they use it as a slogan, we must 
always remember that it has its own 
implications and it has also certain 
complications which eventually we will have to 
face. This multi-level planning was envisaged 
long time back. This slogan of multi-level 
planning will not materialise because under the 
given circumstances of today, I do not think that 
you will be ready to give more powers to the 
States, to the districts and to the village level. 

Madam, Vice-Chairman, it is not economic 
question alone. What are we doing at the level 
of social services ? Planning is not for economic 
development only. It is something more than 
that. When we thought of this Plan wc were 
quite clear in our mind as to what we should do. 
At least Pandit Jawaharlal Nehru who initiated 
this idea of planning was qu i te  clear in this 
mind and he wrote the following paragraph and 
put it in the First Five Year Plan.   I again   
quote : 

"We have not only to build up a big 
productive machine—though this is no doubt 
a necessary condition of development. We 
have at the same time to improve health, 
sanitation and education and create social 
conditions for vigorous cultural advance. 
Planning must mean coordinated 
development in all these fields." 

If we see our performance what is the 
position ? What has been indicated in this Plan 
document ? It is a dismal picture. What has 
happened in the field of education ? We have 
fallen short of our targets in the primary 
education and more so in women's education. 
We had to achieve higher targets in higher 
education and university education. But this 
Plan document says that the entry of technicians 
and engineers into colleges has been banned by 
the State governments because they think that 
more engineers will create more problem of 
unemployment. So is the case with school 
teachers. There are unemployed school teachers. 
Expansion in the technical education and school 
teachers' education has been stopped. This has 
been indicated in this Plan document. What 
does it mean I There is thinking   in   the   
Planning   Commission   that 
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though today it may be very laudable, if it has 
not been stopped, there will be more unemploy-
ment. 1 say wc are blocking the path of progress 
for the present generation of students who 
would have been perhaps better engineers and 
better technicians and better school teachers. 
With 65 or 70 per cent illiteracy we cannot 
afford to stop school teachers' education. It is a 
peculiar type of planning and with this planning 
we think that we shall be able to bring about a 
new social order, not a new social order, but a 
social order in favour of the common man, in 
favour of the toiling masses. Our Prime 
Minister has said that our efforts will be to give 
benefit to the dumb teeming millions who 
cannot raise their voice. Even our Planning 
Minister has said that there are millions in this 
countiy who cannot express themselves and it 
wil! be our effort to see that they get the 
benefit. How can they get the benefit if in 
primary education we fall short of our targets? 
Madam Vice-Chairman, I shall not go into 
details. What has happened to the programme 
of providing drinking water? In the whole of 
the Plan period that we are discussing, we have 
been able to give drinking water to 76 lakhs of 
people according to this document and this 
document again says that we shall take 30 to 
40 years to give drinking water to the scarcity 
areas, not to the whole of the country. And they 
have again said, they have expressed again the 
pious hope, that they will accelerate the 
progress. This, is the position. I will not go into 
more details. What has happened to the 
backward classes ? What has happened to the 
Harijans ? In every field of social welfare we 
have lagged behind our targets, Madam. 

Madam, I shall now come to another point, 
the most talked-about problem and that is the 
problem of land reforms. The slogan given by 
the Planning Commission is that we shall 
seriously implement the land reforms. This has 
been said by the Prime Minister, by the 
Planning Minister and my friend, Shri Dharia, 
has repeated it time and again. But is it a new 
slogan ? Has not the slogan been repeated 
again and again ? What has happened during 
these years ? What has happened during the 
past few months ? You have given some model 
legislation. This model legislation is not being 
adopted by your own Government. Madam, I 
was today very much amused to see the 
proceedings of the Congress Parliamentary Party 
meeting. It is my misfortune, Madam Vice-
Chairman, that another friend   of mine, J 

Shri Krishan Kant, has been reported to have 
said there that "If the Chief Ministers do not 
implement the land reforms, kick them out; 
others have been kicked out and they should 
also be kicked out". Are wc the people to kick 
out everybody here and there, kick out one 
person or the other ? It may give sadistic 
pleasure, but it does not solve the problem and it 
is no solution of the problem. The people are not 
bothered about who is the Cheif Minister and 
the people are not bothered about what the 
Congress Parliamentary Party says. The people 
want to know what you have done for 
implementation. It is always easy to find 
scapegoats. For six months you have tried and 
nothing happened. You kick out one Chief 
Minister and bring another Chief Minister and 
ask the people to wait for six months more. 
Such gymanstics should be stopped and at least 
the radical socialitsts should not fall a prey to 
such slogans. This kind of slogan-giving should 
be stopped. It is hardly of any benefit or any 
advantage to the common man. Who is pushed 
out and pushed in is no concern of the common 
man. He wants only results. It is a very 
dangerous thing if any Congressman wants to 
take shelter behind such slogans and he is 
miserably mistaken in thinking that people will 
tolerate. Whether this Chief Minister or the 
other Chief Minister, this programme should be 
implemented and it should be more radical. 

Madam, I shall quote Mahatma Gandhi here. 
It was in 1942 when Louis Fischer came to this 
country. He put certain questions to Bapu and 
one question by Louis Fischer was this: "What 
is your programme for the improvement of the 
lot of the peasantry ?" The reply from Mahatma 
Gandhi was: "The peasants should take the 
land. We would not have to tell them, to take 
it." Louis Fischer said: "It may create an 
atmosphere of violence." Then, Bapu said: 
"There may be fifteen days of chaos. But it can 
soon be brought under control". This was the 
sentiment of Mahatma Gandhi in 1942. Now , 
in 1972, my radical friend, Shri Krishan Kant, 
thinks in terms of kicking out the Chief 
Ministers who do not implement the programme 
after six months of legislation. Whether we are 
advancing or whether we are going back, I do 
nol understand. 

SHR1C.SUBRAMANIAM : Thank God, 
there is at least one radical. 

SHRl CHANDRA SHEKHAR : 1 do not 
know whether I am radical or not. This is all 
right . . . 
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SHRl C. SUBRAMANIAN! : You have to 
take them also. 

SHRI CHANDRA SHEKHAR : You can go 
on retorting. But I am not in a mood now. 

Madam Vice-Chairman, I am very sorry that 
with the best of intentions 1 provoked the most 
seasoned people in the Government. But I 
surely tell you that I have no such intention. By 
now the people must understand that I am 
always ready to take what 1 hope. I owe no 
explanation to any individual. I have established 
myself in that field and 1 shall request my 
friend Mr. Subramanian! that at the least he 
should have known me better than any outsider 
or any person who wants to get something by 
taunting me or accusing me. 

Madam Vice-Chairman, I shall come to the 
public sector. What has been the role of the 
public sector ? 1 shall not go into it. The public 
sector has faced a lot of criticism. It is true that 
there have been certain shortfalls in certain 
respects in managing the public sector. But 
some good attempts are being made, I must 
confess. A few months back, I had the misfor-
tune, so to say, to criticize the functioning of 
Hindustan Steel. And at that time I criticized 
certain officials heading the Hindustan Steel. At 
that time there wasa furore. But I am glad to say 
that Mr. Mohan Kumaramangalam, the Steel 
Minister, realised that there was something 
basically wrong. The man was removed. Certain 
changes were made. And I can say that is the 
only department of the sector in which some 
real, genuine attempts are being made to 
improve the situation. I do not know whether 
Mr. Mohan Kumaramangalam will succeed or 
not. But I can say that he is doing that. 

For improving the public sector, my friend 
Mr. Mohan Dharia reminded us in his speech in 
the other House that we had accepted mixed 
economy, ls it necessary to remind us the 
strangulating fact ? The tentacles of private 
monopolists can be perceived anywhere and 
everywhere in this country. For that we do not 
need the Planning Minister to remind us. You 
go anywhere in any field, you will find the 
impact of private investment and monopolists. 

In the Second Five Year Plan it is stated: 

"The public sector has to expand rapidly. 
It has not only to initiate development 
which the private sector is either unwilling 
or unable to undertake. It has to play a 
dominant role in shaping the entire pattern 

of investment in the economy whether  it 
makes investments directly or whether they 
are made by the private sector." 

The dominance of the public sector did not 
mean that we should invest more. The public 
sector should be in a position to influence the 
investment in the private sector. Have we 
marched in that direction ? I leave it to the 
House and to you, Madam Vice-Chairman, to 
judge. We have not done. We have not moved 
in that direction even a little. 

Madam Vice-Chairman, I shall make one or 
two points and then finish my speech. The 
question of regional imbalance has been stressed 
again and again. A little while ago, a friend from 
Bihar was talking about the backwardness of 
Bihar. A few months back I went to meet 
certain students of Bihar and they asked me one 
question: What is the economic independence 
for us ? In the collieries of Bihar and in the 
industrial belts of Bihar people from other 
States come. These people earn profits from that 
area but they do not invest anything in that area. 
For investment they go to Calcutta, Bombay or 
Ahmedabad. 

Madam Vice-Chairman, about your own 
Stale, a special correspondent of the Hindustan 
Standard. Mr. Ranjit Roy, has brought out a 
book—Agonies of West Bengal. I do not know 
whether these facts are correct or not. But is it 
not the responsibility of the Government to see 
that the observations made in that book are 
looked into ? There has been a case made out by 
that journalist that consistently through fiscal 
policy and other measures the eastern region, 
that is, the old Bengal Presidency has been 
exploited. And this type of a feeling creates 
annoyance among the youngmen of that area. 

About the regional imbalances we should do 
something. The idea of regional planning was 
mooted out in the very first Five Year Plan. But 
nothing happened. There are many 
economically backward areas but very little was 
done. 1 hope that the Planning Commission will 
look into this aspect beacause these regional 
imbalances may create bitterness, may create 
difficulties in our social and economic life. Our 
political life may be in difficulty because of 
these regional imbalances. The political 
situation as it today is will not remain for ever. 
It is always a changing situation and the planners 
should be ready for a changing situation too. It 
is not enough that we have got an overwhelming 
majority in the States, an overwhelming 
majority in the Parliament. So we should not 
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lliink that everything will go for the coming two 
or three decades and that we shall do in whatever 
manner we like. I hope that the Plann-
ingCr'mmission will look into this   aspeet. 

Madam Viee-Cairman, in .he end may I urge 
upon Ihe Planning Minister and the Planning 
Commission tliat il is good to talk of a new 
social order, it is good to talk of garibi hatao. 
but you cannot evade the logical sequences of such 
a slogan ? You have to restructure the society; 
you will have to curb monopoly; you will have 
to attack the concentration of economic power; 
conspicuous consumption will have to be 
eliminated. I am glad that tlie Planning Minister 
has indicated in that direction— that there 
should be ro conspicuous consumption. But it is 
not for the first time that he has said it. When he 
was the President ctf the AICC, in Bombay, in 
1969 December we passed a Resolution wherein 
many suggestions were given. But from 1969 to 
1972 not one carpel was rolled out from the 
offices or bungalows of a single Minister. It is a 
question not only in terms of economics or 
finance but it is also a psychological question. 
The people at the top will have to adopt a new 
outlook about their own life and they will have 
to radiate a new hope, a new commitment 
among the people. Commitment to socialism, by 
words, is always there, not only among the 
socialists but  also among the philanthrophists. 

This garibi hatao slogan given by the hon. 
Mr. Subramaniam in the Shivaji Park of 
Bombay is nothing new. This slogan was given 
for the first time when man adopted civilisation. 
Biit so far it has failed because the social forces 
that were operating did not allow him to do that. 
Even today there are social parasites who are 
living by exploiting man, who are trying to 
exploit the toiling masses; they are at work. 
Unless and until you curb them, unless and until 
you try to eradicate them and exercise them you 
cannot touch the goal and I hope that the 
Government and the Planning Commission will 
muster the requisite courage to take into account 
this aspect of our planning. 

Thank you. 
4 P.M 

SHRI NIREN GHOSH (West Bengal) : 
Madam Vice-Chariman, yesterday we heard 
some sermons from Mr. Subramaniam. Now I 
would like to raise the question whether a 
Minister, who, along with Shri Asoka Mehta, 
was directly respensible for the devaluation of 
the Indian currency and giving a  bonanza  of 
thousands is of crores to  the 

Americans ;md to which our Prime Minister 
was a party, can plan for India ? Arc they 
planning for the Americans ? Even to-day's 
newspaper report says that the World Bank is 
trying to get clearance from the US Government 
for some sort of an aid so that the Air 
Consortium is not put in a position of stalemate. 
And what is that amount ? Thai is the amount 
that India would be required to pay back as 
Principal and interest. The question therefore 
arises, is this Ministry capable of planning for 
India ? I think they   cannot. 

SHRI C. SUBRAMANIAM : We arc 
planning for China. 

SHRI NI KEN GHOSH : Because a quarter 
of a century has passed, Mr, Subramaniam and 
you bring the question of China. We might have 
differences but China was industrially 
backward compared to India in 1949. To-day, 
In 1972, it has become a major power 
outstripping us in every field.  So I beg of him 
not to raise that 
question.   That will not help him. 

■ 
[THE VICE—CHIARMAN (SHRI V. B. RAJU) 

IN THE CHAIR]. 

SHRI C SUBRAMANIAM : Leave the 
other countries.   Come to this country. 

SHRI NIREN GHOSH : You could raise the 
question of Soviet Union. The planning is the 
same, social planning. Despite two World Wars 
within 50 years, a backward Russia has become 
even with USA. So do not raise those questions. 
They will not go in your favour. 1 did not wish to 
go into that. I want to raise the question whether 
with such an outlook, this Ministry can plan for 
India. I would raise ano-the question. Whal is 
India ? It seems that the Gujarathi-Marwari top 
monopolists arc India. They are India, we arc 
not. They are the topmost public servants who 
are to come from the UP. UP has provided three 
Prime Ministers. I do not know why a Prime 
Minister has not been found in Tamil Nadu or in 
Maharashtra. 

AN   HON.   MEMBER:   Or   in   West 
Bengal. 

SHRI NIREN GHOSH: Or anywhere else. 
Just make a Prime Minister from any other Slate 
and you will see what is the position in the 
Congress Party. I challenge you. Put il to test 
and you will see what is what They will be 
never allowed unless such a person comes about 
who can overshadow each and everybody.    
Persons of other States witt 
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never be given the position of Prime Minister. 
That is India. India is mainly Gujarati-Marwari 
monopolists and the top-most political servants 
in the bureaucracy arc from some two or three 
States. That is India. For that India you are 
planning for. The-question of mixed economy 
had been reaised. I do not know, mixed with 
what ? Is it capitalist economy mixed with 
socialist economy ? What is it 1 would like to 
know. I have never heard in economics, 
scientific economics. Even in bourgeois 
economics there are two economics-socialist 
economics and capitalist economics and there are 
ideologies also but they never speak of mixed 
economy. Mixed economy is one where socialist 
economy is dominant allowing a bit of private 
capital. That is mixed economy. But this is 
undiluted capitalist economy. The State sector is 
capitalist sector. Every economist worth his salt 
knows it; yet our grand planners, the men of 
wisdom, in order Io fool the people, talk ol'.-
mixed economy. It is a wonder how in India 
every time a false thing can be uttered foi the 
umpteenth time so that it sounds like truth. That 
is what it is. Mr. Chandra Shekhar has just posed 
a question. I ask this question. In spite of this 
recently revived slogan of Mrs. Indira Gandhi—
Gartbi Hatao—have not Tatas been given three 
expansions ? The Central Bank of India merged 
with TELCO. TELCO was given another 
expansion and now TISCO is also given an 
expansion.. The top monopolist of India, a Parsi-
hc does not come undei' that category—has been 
given three big expansions. That is your 
planning. I wonder why Mr. Mohan Dharia— he 
was a good friend-strayed into the Ministry. It is 
still a wonder to me. Lenin once said of Bernard 
Shaw that Bernard Shaw is a good man but 
fallen into bad company. So also Mohan Dharia 
has fallen into bad company. What more can I 
say ? That is the least I can say. Now, that is 
your planning. If State sector means socialism 
then. I suppose the United States of America is 
the greatest socialist country excluding the 
socialist countries, so-called socialist countries 
perhaps according to them. There is a big State 
sector even in the United Kingdom and so the 
UK is also a socialist country. The entire mining 
industry there is nationalised. Even the steel 
industry was nationalised though the 
Conservative Government denationalised it. But 
percentage to percentage basis there is more of 
State sector in the United States, the United 
Kingdom, France and Italy compared to India. 1 
wonder how you say it is socialism when you 
nationalise and bring it into State sector.   The 
banks have been nationalised but 

the identity of the banks has been keptin tact. 
They have not been marged into one bank. 
What a wonderful planning '.' A monopolist can 
open accounts in three, four or five bunks and 
when he fails to clear his cheque in one bank he 
gets it from another bank. If il is one bank he 
cannot do so. But that has been allowed here 
particularly to the benefit of the capitalist. The 
planning Commission or the Government would 
never merge the banks into one bank because 
that might put a slight curb on the monopolists. 

Then there is the question of overdrafts. 
They say that the States must not have over-
drafts. I ask is it the sacred patrimony of the 
Government of India to make overdrafts on the 
Reserve Bank, that they would go on doing this 
year in and year out, eternally, thereby inflating 
the prices to the detriment of the people at large 
? Inflation means transference of wealth from 
the poor to the richer. You are allowed to do that; 
You can even print paper money and flood the 
market but the States must not make overdrafts. 
Then what is the right of the Slates ? What is 
the right of the States in this planning system ? 
Have they any rights whatsoever ? Almost 
nothing, 1 suppose, because the master of India 
is mainly the Gujarati and the Marwari lop 
monopolists. Toynbee has written that the 
Gujarati industrialists have become the principal 
heirs of the British Sahebs. And the Marwari 
industrialists have been added to them. That is 
why the Government of India became a party to 
more and more industries being concentrated in 
Bombay and Ahmedabad. If you study, you will 
see that during the last twentyfour years 
financial institutions, all sorts of industries, new 
developments have been deliberately 
concentrated in Bombay and Ahmedabad, and 
the political servants come Irom U. P. Our 
friend, Mr. Chandra Shekhar, referred to the 
agony of West Bengal written by Mr. Ranjit 
Roy. I think it is a valuable book, and one who 
has to repudiate it, has to repudiate it and 
controvert it by facts. It is a fact that Bengal has 
been drained of wealth. 

SHRI     C.    SUBRAMANIAM    : When    ? 
During your regime. 

SHRI NIREN GHOSH : Bengal was pushed 
down the ladder during the Congress regime. If 
you can controvert me with figures, 1 will 
resign from the House. It was by 1967 when 
Congress reigned supreme both at the Centre 
and in the Stales. In 1947 West Bengal was the 
first State industrially, commercially and in 
trade, taken together but, by 1967, by that time 
is was relegated to the background, 



143 Motion re Fourth Plan [RAJYA SABHA] Mid-Term Appraisal 144 
 

[ Shri Niren Ghosh. ] 

andit was when Congress reigned supreme both 
at the Centre and in the States. If you can 
repudiate this, 1 will resign from this House 1 
challenge you to repudiate this. If you cannot 
you resign your Ministership. What I say is 
afact. You cannot challenge it. 

"Now, Sir, what sort of planning ? In the 
Economic Review in paragraph 93 we are told 
about the crisis in the eastern region of India, which 
means West Bengal,  Bihar, Orissa and Assam.   
There has been stagnation, degeneration, backward 
moving. For this labour troubles are not the prime 
factor. The policies   of the Government in general 
and their present licensing policy are to some extent 
responsible for this. This  is in  paragraph 93 of the     
Economic Review. But read the speech of the 
Railway Minister regarding the freight on coal. 
Coal is found in West Bengal and Bihar, and it is 
only a very small distance for the coal   in ranigunj 
to reach Calcutta, but coal sells in Calcutta at 
almost the same price as it sells in, say, Bombay 
because of the loaded  freight onjeoal even when 
sent to nearby   places.   The freight on coal from 
Ranigunj or Asansol to Bombay is subsidised and is   
therefore less, comparatively speaking.  That fact 
remains. But in respect of all other commodities 
that have to come from the west  to the eastern  
region, their prices have been raised. What sort of 
jplanning ? That is in the Railway Minister's 
speech. And if after this I say that West Bengal has 
been turned virtually into  a colony of New Delhi, 
would I be wrong ? It is not the   wealth of -India 
that built up Bombay  or Calcutta. Every body 
knows that the East India Company, by draining the 
wealth of Bengal,   built up the railways, the 
Calcutta port and the Calcutta city and even 
subsidised the Bombay Presidency and the Madras 
Presidency, and no part of India contributed to the 
growth of the jute industry in Bengal. It is a normal 
thing there. It is a natural advantage as coal is the 
natural advantage of Bihar. With the profits coming 
from the jute industry, industries have been coming 
up in    Ahmedabad.    Revenues have gone to  
everywhere. Their   wealth  has been drained away.    
The sweat and    toil of the people of Bengal, of the    
working class of Bengal, have been utilised to 
defraud Bengal to drain away Bengal, to exploit 
Bengal and now their political rights have also 
gone. They have nothing.   Their   political   rights 
have gone. What can you term it, if it is  not that 
We3t. Bengal has virtually become a  colony of the 
Centre, of New Delhi ? Would it be wrong to 

say so ? One must answer with facts those 
questions. When planning is done something 
has got to be said about it, done about it. Unless 
you grant autonomy to the State 1 sec DMK 
people are not here. 

SHRI C. SUBRAMANIAM: He is there, 
SHRI   NIREN   GHOSH : Why are  you 

pleading only for the autonomy of Tamil Nadu 
? You should plead for all. 

SHRI M. KAMALANATHAN (Tamil 
Nadu) : It is for all the States not only for 
Tamil Nadu. We are talking for all the States. 

SHRI NIREN GHOSH : That is what you 
should do. Also why do you not call a general 
strike in support of your demand in Tamil Nadu 
? For ten years you are talking about it. They 
will not here. You have not the nation of India 
any rights 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DHARLV : Nations of India. 

SHRI NIREN GHOSE : India is a multi-
national country. You are a Marathi and I am a 
Bengali. The Maratha nation exists as well as 
the Bengali nation. 

SHRI N. G. GORAY : We do not agree 
there. 

THE VICE-CHAIRMAN (SHRI V. B! 

RAJU):  Let us talk about planning. 
SHRI NIREN GHOSH : But facts are 

facts. Facts, as they say, support this ...........  
DR. BHAI MAHAVIR (Delhi) : This is a 

United Nations body. This happens to be a 
United Nations body. 
SHRI NIREN GHOSH : It is a Union of India 
precisely because of that. (Interruptions) 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Order, order. 

SHRI NIREN GHOSH : Why is it called 
the Union of India ? Because it is a Union of all 
the nationalities composing India. 

SHRI N. G. GORAY : A new thesis coming 
up now. 

SHRI NIREN GHOSH : This is a fact. You 
may not like it, but it is a fact. 

THE   VICE-CHAIRMAN   (SHRI   V.   B. 
RAJU) : We shall talk about economic plan-
ning. 

SHRl NIREN GHOSH : I was trying, but if 
I ara diverted, 1   should be allowed time. 
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THE   VICE-CHAIRMAN   (SHRI   V.   B. 
RAJU) :    Do not be diverted. 

SHRI NIREN GHOSH : That is why unless 
they have the powers over trade, commerce and 
industry, to a certain extent, they cannot do 
anything. The question may be raised: In the case 
of an industry having its field of operation in Bihar, 
orissa of somewhere else, and the head office in 
Calcutta, why should Calcutta have the levenue? 
No .1 am not pleading for tha'-Rather 1 would say 
that the revenue accruing from that should go to 
Orissa or Bihar. Why should New Delhi dispense 
favours here and there according to their political 
adjustments and suitability and serve the 
Gujarati-Marwari complex top monopolists 
mainly ? Some 75 families. Why ? Why should 
not the nationalities have their rights ? If they are 
not nationalities, wipe out the States. Make one 
unitary India and face the music. Either this or 
that • You cannot have the cake and eat it too. 
So, it is a basic demand of India. One who goes 
against that goes against the unity of India. You 
are treading a path by which you will disrupt 
India. So, the time has come. All the sources of 
revenue are in the hands of the Centre. The State 
is left with nothing. They can only beg and why 
should they beg ? They have the rerdict of the 
people. For example, if the verdict of the people 
in Tamil Nadu or West Bengal or Bihar is that 
foreign capital must be nationalised for a throw-
away compensation, who is New Delhi to 
prevent it ? With that wealth that State can 
industrialise its own State. Have they not got 
their right ? It is their inherent birthright. You 
have taken that birthright away in order to protect 
the foreign, imperialist capitalists here . A certain 
State can proceed along with that line and all 
nationalities and States can be galvanised into 
action and you can make a new India, strong, 
healthy and prosperous. But now the path is 
different. So, that is why I say that autonomy is a 
vital demand and one must struggle for it, not 
merely pass a resolution. I would like to appeal 'o 
the DMK people: It is because of this that New 
Delhi is trying to pooh-pooh it, and it will be a 
sad day if Mr. Kamaraj joins hands with the New 
Congress to topple them, and they will make it a 
field for themselves. 

SHRI C. SUBRAMANIAM : The DMK 
will certainly be warned by this invitation . 

SHRI NIREN GHOSH : The   DMK will be 
able to take care of itself as we will be able to 
take care of ourselves. Don't worry about it. 

Now, talking about planning, what about 
parallel economy of black money ? Have you 
any thing to say about it ? The favourite trick is 
to appoint a Committee. Five years are gone. 
That august Committee will give its 
recommendation, and what is there ? Give them 
some concession, reduce the taxes so that there 
may not be arrears of taxes. So, the black money 
will become white. Mr. T. T. Krishnamachari 
tried that remedy. It came to that. And another 
Tamilian might try it. Already Rs. 1500 crores 
are running side by side; there is parallel 
economy running inside the country. And you 
are planning for whom '.' I do not know. For the 
dumb millions, I suppose, they are spending. 1 
suppose that this parallel economy of black 
money is being utilised for the dumb millions, to 
feed them, to give them education and all those 
things. 

Now, Sir, I am coming to the end. I wil not 
take much of your time because another 
colleague of mine will speak for a few minutes. 
So I am winding up. 

So, I say, it is a strange country—India—that 
we find ourselves in. It is that Indians should be 
satisfied with small things; just give them a sop 
and they will be satisfied. Shrimati Indira 
Gandhi has not learnt the lesson from them. Just 
give them some slogan, some sop, and if they 
cry much, throw away a penny and everything 
will become okay. And about the people's 
mandate, I do not know whether it is the 
majority of the people of India. They might have 
a majority of seats. But I do not know whether 
they have got the majority of the people behind 
themselves because the voting figures do not 
show that . 

So, I say, in order to graibi hatao, I do not 
know whether it will be right that the 'graibi 
bauao. Shrimati Indira Gandhi should go. And I 
should appeal to her to gracefully go out instead 
of 'graibi banao' for years and years together. 

DR. V. B. SINGH (Uttar Pradesh) : Mr. 
Vice-Chairman, Sir , Before I come to a 
synoptic review of the Fourth  Plan Mid-term 
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Appraisal, 1 would like to make a few preli-
minary remarks on the speeches made by two 
predecessors, my friends, Mr. Chandra Shekhar 
and Mr. Niren Ghosh. 1 respect bearded 
people, whether he be Marx or Dadabhai 
Nauroji or Chandra Shekhar. And out of that 
respect, 1 would like to say that emcncipa-tion 
from verbosity is the beginning of planning-We 
cannot afford to be sentimentalists, although 
sentiments are necessary. We have to recognise 
facts as facts, and not convert facts into fiction. 
I found that Tndian history was being re-written 
in a simple fashion by my friend, Mr. Ghosh. 
From Mark he picks up the term class. But 
class, in terms of scientific explanation, is not 
determined by caste, religior, and place of 
origin. Capitalist class means the groups owing 
the means of production, and occupying a vital 
position with regard to the general productive 
and distributive system. Therefore, the concept 
of Marwari Gujarati bourgeoise controlling the 
country is a misnomer, it is misleading. There 
is simply a capitalist class irrespective of the 
fact to which religion it belongs, to which caste 
it belongs and to which community it belongs. 
Caste and religion are irrevelant to the issue. 
The issue is that India has a capitalist class and 
that class has its hold on the means of 
production, and from that hold the economy 
has to be emancipated. 

j 

Similarly,   Mr.   Ghosh talked   something 
about New Delhi's  control over West Bengal-
Sir, when  I joined  the Lucknow  University, 
all my teachers were Bengalis. And the few 
teachers who came from U. P. told mo. "This 
University     is     controlled    by     Bengalis    
7 And     we   are a colony of Bengal. Who are 
these    Bengalis.    The   East India Company 
employed   these   people   as     clerks.      
They learnt English,    moved    westwards   
with   the East  India     Companyenslaved   us,   
whereas our   forefathers    fought    in     the   
First   war of Independence.   Therefore,  the  
Britishers, with the help of this class are 
exploiting us." We protested against this 
Ideology and repa-diated  it .    We called it 
sectarian and anti-national. We said, "The 
countiy is a country as a whole, from Bengal to  
NWFP,    from Kashmir to Kanyakumari.   We 
constitute one country and there is one rule, 
and that is the British  rule".  I  am surprised   
that    sectarian talks are being perpetuated in 
this House   and a   gamble  is   being    
organised—"either  you ' resign or I resign".    
This tradition of Maha-bharata should come to 
an end. 

My friend, Mr. Chandra Shekhar, quoted 
Gandhiji, his dialogue with Fischer. If he had 
continued further, he would have found that 
Gandhiji concluded:'  The 
land belongs to God, and the people living on 
the land have a i ight  over it. It is this question 
of land to the tiller,a living wage to those who 
work, which are the central problems before the 
country. And this, 1 think, is one rational 
explanation of the slogan, Garihi Haiuo. 

Then the question comes, what instrument is 
provided in our Constitution, what instruments 
are provided in our planning documents through 
which we can transform the economy from the 
level of subsistence to one of comfortable 
living. Here again my friend, Mr. Chandra 
Shekhar, quoted the Second Five Year Plan 
strategy about the mixed economy. If he had 
gone on further in the same paiagraph, he would 
have got this sentence: 

"In a growing economy which gets 
increasingly diversified, there is scope for 
both the public and the private sectors to 
expand simultaneously. But it is inevitable, 
if development is to proceed at a fast pace 
and is to contribute effectively to the attain-
ment of larger social ends in view, that the 
public sector must grow not only absolutely 
but also relatively to the private sector." 

Now, both the relative and absolute growth 
of the public sector is the essence of Indian 
mixed economy. There are two parts of our 
planning: one is strategy and the other is 
implementation. If there is a gap between the 
two, it is our task to narrow the gap, if not to 
remove it altogethcrr. And it is against this 
background that I would pick up, one by one, 
some of the points that arise out of the Fourth 
Plan Mid-ter in Appraisal. 

The central conclusion that emerges from the 
present document is very alarming, namely, 2 
per cent industrial growth in the first eight 
months of 1971. The strategy that the Planning 
Commission document suggests is enhancing 
investment especially in the public sector. I 
would like to submit that the time has come to 
revise and enlarge the Industrial Policy 
Resolution of 1956, because expansion of the 
public sector today does not mean simply the 
expansion of new undertakings, but also taking 
over and nationalising such undertakings, 
specially in the consumer sectors, which are 
profit-generating and not merely sick industries. 
Therefore, the new Industrial Policy Resolution 
has to suggest what the criteria are on which 
nationalisation has to proceed in 
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future rather than depending on some ud hoc 
arrangement. It has also to suggest the criteria in 
terms of the aestetic sense and menial health of 
the population so that industries like cinema and 
liquor are not allowed to play havoc with the 
aesthetic sense and health of the population. 
Therefore, what is most essential is working out 
an industrial policy resolution which gives a 
guide as to how future industrial expansion of 
the public sector has to take place both by 
starting new undertakings and by taking over 
the old ones which arc not being fully utilised 
and which are potentially good for ihe nation. 

For making public undertakings more 
profitable and efficient, it is time to work out 
details of collective agreements at (ho plant 
level between the management and ihe trade 
unions so that wages, profits and production, all 
can go up simultaneously. 

The perfo rmance of ihe private sector has 
revealed that the Big Business is no longer an 
asset to the country. The policy so far has been of 
helping the private sector through ihe creation of 
infrastructure and through public financial 
institutions. The lime has come for the 
Government to step in to regulate the production 
and investment in the private sector as well. For 
regulating the physical and financial activities of 
the privat e sector it is essential to nationalise 
auditing of firms after a certain income level so 
that capacity to pay is correctly known and 
loopholes for tax evasion are plugged. Such an 
economic reform will certainly be more feasible 
today in view of the nationalisation of banks. In 
so far as small entrepreneurs are concerned, it is 
not clear from the Mid-Term Appraisal document 
as to what the steps are that the Planning 
Commission and the Government of India are 
visualising for helping them in addition to giving 
them licences. 

One of the weakest points in Indian planning, 
since the Second Five Year Plan, has been its 
unnecessary investment in the transport sector. 
The crucial point is not of additional investments 
but recognition of the fact that a reorganisation 
and better utilisation of the , installed capacity, 
both in the public and private sectors, will 
generate that type of | service which is envisaged 
in he first chapter of the Planning Commission's 
document. 

In the chapter on public sector finances the 
Mid-Term Appraisal document rightly 
underscores the point that the appropriate 
method of bringing agricultural incomes within 
the   general     framework   of direct   incomes 

taxation would be to have a single unified 
system of tax on both agricultural and non-
agricultural incomes, f suggest that this 
approach should also be extended to the 
question of merging the sales tax with the 
excise and giving the States their due shares so 
that the unproductive expendriture on 
administration is reduced and invcstible funds 
are available for productive enterprises. 

If the prices are to be controlled there is no 
escape from the fact that increase in produc-
tivity, whether in agriculture or in industry, is 
also to be shared by the consumers. In other 
words it means that the procurement prices of 
foodgrains have to be slightly lowered as 
recommended by the Agricultural Prices 
Commission consisting of competent 
economists. The threat of demonstration by big 
farmers and Kulaks represents a political 
clement in price fination; and it could have 
been more than counter-balanced by the 
consumers' demonstration had there been no 
institution of Dearness Allowance so that the 
workers would have been also free to 
demonstrate. The Government should see 
whether they should not merge Dearness 
Allowance with basic allowance at certain price 
and incomes levels. 

Increased labour productivity is a key to 
economic development. This is true both for 
industrial and agricultural sectors. On page 104 
of the document, there is a mention of functional 
literacy for the farmers. Such talks have been 
going on. If the nation has to grow, as it must 
adult education must be completed in 
agricultural and industrial sectors within a 
decade. For this detailed exercises are to be 
completed in the relevant Ministries. While there 
is talk of adult education of late, there is no 
appraisal of the implementation of higher 
education in the plan document. 

In the chapter on housing, it has been 
explicitly declared that this is mainly the 
problem of the private sector. This is not a 
socialistic approach. If land goes to the tiller, 
house should go to the dweller. How to 
implement such a policy ? That has to be 
worked out. 

Speculation in urban lands and increased 
prices of building materials have increased the 
cost of building industry. Palatial buildings and 
slums co-exist in cities. A policy to promote 
utility house construction and to put a curb on 
the construction of palatial houses is 
immediately called for. No thought seems to 
have been given as to how to reduce the cost of 
construction and enact laws which 
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facilitate the acquisition of land and protect the 
interests of urban tenants. State laws on the 
subject are not only conflicting, but are heavily 
loaded in favour of landlords. Therefore, a 
Central directive through a model Bill, is 
urgently called for. 

My friend Mr. Chadra sekhar called fora 
four-tier planning machinery. It is very regret-
table that planning machinery at the State, 
district and village levels does not exist. Some 
circulars might have been sent to State govern-
ments asking them to constitute Planning 
Boards. In certain States such Boards have been 
constituted. But they are not competent for 
serious exercises in planning. Therefore, I would 
suggest that under the supervision of the 
Planning Commission, planning units may be 
constituted at the State, district and village 
levels. 

I would also like to submit that there should 
be more autonomy because centralisation and 
decentralisation are just two aspects or faces of 
planning. I am not referring to medieval 
decentralisation which facilitated foreign 
invasion and weakining of the nation. 

Lastly, the country has successfully conclu-
ded a defensive war. But war on poverty cannot 
be complete without a v/ar on concentration of 
wealth whether created by indigenous capitalists 
or by foreign monopolists. The moment the 
Government of India and the nation give a call 
for eliminating of monopolies, it will create the 
necessary psychology which will take us to our 
declared goal of Arthik Swaraj. 

DR. BHAI MAHAVIR : Mr. Vice-Chair-
man, Sir, the Fourth Plan is in difficulty. There 
are shortfalls in all kinds of agricultural 
production, except in serials and the supply of 
milk, meat and fish and of so many other things 
has fallen; the availability of sugar is less; 
industrial production is stagnating particularly 
in important sectors like iron and steel, 
fertilizers, textiles, etc; and the price situation is 
threatening to go out of hand. It appears that as 
in the case of tne Third Plan, we may have to 
say about the Fourth Plan also at the end, as we 
were able to say or we had to say about the 
Third Plan, that only two targets were over-
fulfilled: the target of taxation and the target of 
deficit financing. The target of taxation for the 
Third Plan was Rs. 1,700 crores and the actual 
figure turned out to be Rs. 2,600 crores.And, Sir, 
the defici financing 

was Rs. 1,400 crores in place of the target of Rs. 
550 crores. In this situation, one scans the 
Fourth Plan Mid-term Appraisal and tries to 
look for the signs of any fresh thinking, any 
determined, clear headed efTort at the resuscita-
tion of the Plan. But, one makes all these efforts 
almost in vain. There arc just home truths, 
obvious statements, axiomatic observations and 
so on. For example, Sir, 1 find here a statement, 
after an observation on the price situation, that a 
long-term price policy must be evolved. Very 
nice and a very good declaration. Yes, it must be 
evolved. But, who is to evolve it ? When will it 
be evolved ? Sir, there is the Reserve Bank of 
India's warning that if deficit financing is not 
checked, the price situation is likely to go out of 
control, go out of hand. Knowing all that, if the 
people, to whom this Appraisal is fed, are 
expected to take whatever observations arc 
made at their face value and to be satisfied with 
them, I am afraid, the Planning Commission and 
the Government of India are mistaken. 

Sir, What I want to ask the Government and 
the Planning Commission—I want first to ask 
myself-is this : Are we honest in our 
professions ? Are we honest in what we arc 
saying ? I will take one aspect of the whole 
thing to illustrate this. Now, there is plenty of 
talk of self-reliance.We are being told repeatedly 
that the Government is very sincere, that the 
desire is there, a genuine desire, that we must 
become self-reliant, etc. and this is being 
repeated. Nobody seems to bother about trying 
to show in what way we are nearing the goal of 
selfreliance. I remember, Sir, some days back 
we had an occasion to ask in the Question Hour 
how it was that in this year's budget we were 
expecting Rs. 75 crores more of foreign aid than 
we had expected in the last year's budget. And, 
Sir, we were given a schoolroom lecture in reply 
to that question like this that self-reliance is not 
a rigid thing , that we cannot be isolated in the 
world, that we must have trade, that we must 
import and export, as if we do not know that 
these things are connected with self-reliance. 
Sir, exports and imports are not the thing in 
question. My friend, Mr. Dharia, was here and 
the Prime Minister was here and Mr. Dharia also 
waxed eloquent in reply to that question-
perhaps it was expected of him when the Prime 
Minister was here and nobody tried to answer in 
what way we are expecting Rs. 75 crores more 
this year, how it is less of dependence on 
foreign aid than it was last year. They perhaps 
thought that merely through the jugglery of 
figures, by 
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referring to the not aid instead of gross aid, 
thoy would be able to show to the world that 
they are making use of such money which 
conies in the name of aid, which name is, I 
may submit, a misnomer. 

Sir, even  in    this   document, it has been 
slated and it is a very interesting observation 
on self-reliance—that "In pursuance of the 
objective of economic selfreliance in the sense 
of dispensing with net aid after 1980-81. . ." 
This is the brave jump that we are going to 
make and we are going to stop not aid from 
1980-81 onwards: And, Sir, if my figures are 
correct, in 1980-81, we will be having to repay 
something like Rs. 650 crores every year by 
way of amortisation and interest obligations.    
So, in 1980-81 also we will be having to get   
foreign aid to the tune of Rs. 650 crores a year 
and probably that may   keep on rising. 
Probably that will kesp on rising. But we will 
be able show to the world, claim to the world, 
that we have attained self-reliance because 
there is no net aid coming in. Now, Sir, whom 
are   we trying to deceive   ? Whom are we 
trying to bluff ? Nobody that is going to   be 
bluffed because of this argumentation.   I 
submit that let the Government of India  be 
clear in  its mind and let it try to tell people 
what the real facts are. While we put this 
question  it was even suggested that while we 
aim at reducing dependence  on   foreign  aid  
the Government could well say.   'This year,    
unfortunately, it has not been possible to make 
a start; we hope to make an cifort next year or 
we hope to make an effort two years later. But 
saying that this is  self-reliance and   meaning 
something  else thereby     is     something   
which     does     not behfeve a Government 
which has such a massive mandate and which 
claims that its profssions to succeed should be 
accepted at face value. Sir, that is not all. 

Do we have a real faith in our own 
capacity to stand on our own legs ? Take the 
Innocenti affair. The plant of the Innocenti 
Scooter Manufacturing Co. is going to be 
brought here. It is going to be installed here 
with Government collaboration. It was 
claimed that it was a great step; the 
Government was making a very rational 
bargain. But we have not been able to 
understand it. Has this Italian firm decided 
on a charity ? Are they philanthropic people 
'? Are they donating something to us ? When 
that firm has become so out-dated, when its 
plant and machinery have become out-dated 
and obsolete, if it cannot be used there, then 
we are getting it 

And we claim at the same time that we have, 
more faith in our self-reliance.   At that time 
during Question  Hour, it was asked how it was 
that the applications of both the companies which 
are producing scooters in the country and which 
are asking for expansion, are collecting dust for 
years in the    almirahs of the Government and 
their applications were not decided upon and 
suddenly this new decision comes upon us like a 
bolt from the blue. The answer that Mr.  Moinul 
Haque Chowdhury gave was that we have not 
permitted them because that would increase 
monopolistic hold. It appears that whatever comes 
to the Government as foreign hold in our industry, 
in our economic planning and in our economic 
activity is an illusory evil than the hold of   
anyone whom we consider a monopolist. I  hold 
no brief.   Here, again, in this honoura ble House 
there was a certain Member who was the head of 
a concern which had produced on a cooperative 
basis a cheaper scooter. The Government could 
very well plan and promote such small concerns 
where the need of the country could have been  
served and  our    dependence on foreign 
participation need not have increased. 

Sir, that is why I ask: Let the Government, 
first of all, question itself, do a little introspection 
and tell us whether they are really serious and 
honest about this affair of self-reliance. 

Sir, there are collaboration agreements of all 
types, of all shades, and a real inquiry is long 
overdue to go into these collaboration 
agreements to find out how many of them are 
really necessary for our economic growth which 
are really contributing to the country's well-
being, and how many of them are merely 
proving a drain on whatever little foreign 
exchange or whatever little profits we make. 
Sir, there is an interesting thing about Hindustan 
Lever. The gulab jaman mix which is being 
used in the market is being produced by a 
company which has majority of foreign capita! 
so that the gulab jaman that we eat is something 
which is not purely an indigenous product but it 
is a product which has a mixture of foreign 
capital going into it. Now, is that a worthwhile 
situation ? Do we not need to go into this type 
of collaboration with foreign concerns ? This is 
a question which needs to be answered. 

A second aspect of this is the faith, an 
inherent faith, an implicit faith, which our 
people and Government seem to have and 
which percolates to the people also, in foreign 
experts of all tvpes.   Anvlwtv witt> *> f«r«:«« 
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appearance, anybody with foreign looks, with a 
foreign name or with    a foreign degree is 
considered to be an authority.    I remember. 
Sir, in Bangalore in a hospital, a very famous 
and reputed institution, cornea transplant was 
sought to be taught by a foreign expert who, if I  
remember aright, was  brought  from   Paris to  
teach cornea transplant to doctors  there. Now     
it     has     struck     nooody. Perhaps it seems    
to    be    irrelevant,    but    I feel     that in    
Delhi,      in      the      All-India       Medical 
Institute,  in       the   Irwin    Hospital      itself, 
there   are   medical      graduates      who   are 
performing    10   cornea  transplant operations 
per day.    But     we     need     foreign     experts 
because there'are vested interests. Some people 
will be able to manage some return trips, there 
will be other links or other contacts established 
and we will be at the same time told that a new 
experiment has been discovered or has been 
sought to be introuduced in our hospitals. Sir, in 
the I IT there was an expert who worked as 
head ol' the Department of Humanities and 
Social Sciences for three years and his 
antecedents were that he was a truck driver in 
the  British  Army,  later on  he was a school 
teacher in America and he came as an expert 
here and worked as an expert for three years. 
There was another case which il have heard—-I 
do not have the details—-that a German Petro-
leum    Expert came to  India and    his only 
qualification   was   that   in   Germany   he   was 
working in some petrol pump workshop, so he 
became apetrol expert and posted as a Petroleum 
Expert in India.   In the Planning Commission 
itself, under the very nose of Mr. Subramanian^ 
there is a Ford Foundation Cell and all people 
connected   with   that   Ford   Foundation   Cell 
have the right of free entry into the building 
while the wellknown scholars and those who 
arc authority on the subject will not be able to 
enter the building. For all I know, many of the 
people who are posing as experts are just 
students, they are doing their doctorate and we 
still arc proud of these so-called experts. 

Secondly, Sir, are we serious about the 
trumpted slogan 'Garibi hatvo" or "Arthik 
Swarajya'' ? So many times this was referred to 
by the hon. Planning Minister that I began to 
wonder if really so much repetition of the same 
thing would not make us get out of the poverty 
in which we are so deep struck. What are the 
peculiar attributes of our poverty ? We have a 
very low rate growth, somsthing like 4 per cent. 
We have growing unemployment in ni.-a and   
materials.   Tne unemploy 

ment is trebling every decade. There arc 75,000 
engineers unemployed, 10,000 doctors unem-
ployed. 14,000 excellent scientists are working 
outside the country. There is that much degree 
of brain drain. One-third of our population is 
living below the minimum consumption level 
which was expected by the Government, i. c. at 
the rate of Rs. 36 per mensem per capita at 
1967-68 prices. The level of investment and 
saving is very low and this level of investment 
and saving can generate about 3 per cent rate of 
growth in our economy. These arc the aspects of 
the poverty which we have to take care of, which 
we have to remove. But then does the Planning 
Commission or this document show any 
indication of any fresh thinking on these matters 
? The present mess that we arc in is not an 
infliction from the heavens, it is the result of the 
planning that has gone into our economy all 
these years. Sir, I am not against planning, but it 
is necessary for me to emphasise that we need 
today some clear thinking, some fresh thinking 
and to understand why planning has failed to 
deliver the goods so far. Planning has failed in 
promoting rapid economic growth, proper use 
of our manpower and other resources ; it has 
failed in reducing disparities and in ameliorating 
the lot of the lowest income groups of our 
country. The poverty which we have in this 
country is staggering which is nowhere else in 
the world but I do not see any indication of the 
Planning Commission alive to it. There is no 
sign of fresh thinking on these matters as far as \ 
can see. Even not only there is no sign of fresh 
thinking but the objectives which have been kept 
in the Plan itself, even they are not going to be 
attained as we are able to see from the midterm 
Appraisal. The proposed plan out lay and actual 
expenditure on iron and steel, in heavy 
engineering, on mines and metals, on chemicals 
and fertilisers, on all these was much below than 
what was the target. What makes me think again 
about it is even in the programmes of social 
justice or welfare programmes in the interest of 
development of small farmers or marginal 
farmers, out of Rs. 115 crores provided, 
something like Rs. 11 crores were sanctioned 
and only Rs. 2.2 crores was utilised in the two 
years 1970-71 and'1971-72. In works Programme 
for Drought prone Areas out of Rs. 70 crores 
provided only Rs. 15.8 crores were utilised and 
on crash programmes for rural employment, out 
of Rs. 100 crores only Rs. 3.1 crores were 
utilised. With all this we do not seem to be 
taking this even honestly and frankly which such 
implementation would call for.   There are 
delays.   The Tata Ferti- 
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liser scheme was delayed for a number of years. 
Of course we have the Monopoly Commission. 
We do not want certain big houses to grow 
bigger but if it was sanctioned after a lapse of 2 
or 3 years, we do not know whether that 
monopoly house has become smaller in the 
interval or whether it grew bigger during that 
period. There is delay in certain cases^and there 
is haste in certain others. I beg to refer here to 
another mess which some of the administrative 
decisions put us in. The Planning Commission 
had an estimate of 85,000 cars capacity for 1974-
75, The present capecity is 40,000 but the 
licence issued or in the process of issue is up to 
2 lakhs of cars. Have you reached this figure ? 
Was any assessment made of the demand and 
supply position ? Did the Commission see 
whether raw materials would be available, 
whether import components would be there. 
The Industrial Develpoment and Regulation Act 
was kept for equalising or balancing supply and 
demand but the trouble here is that one firm that 
applied for a licence went to the High Court in a 
Writ application against the allotment of licence 
to Mr. Sanjay Gandhi's Factory for the 
production of cars. On what ground did they go 
? They went on the ground that Cabinet had 
decided to give that licence on 7th August 1970, 
on 10th August a statement was made in the 
Parliament but the Licensing Committee was to 
meet on 30th August of that year. Before the 
Licensing Committee had met the Cabinet had 
decided and the decision had been announced. 
On tlie ground of this irregularity that 
company—Zeta India—went to the High Court 
and in that High Court case they were offered a 
Letter of Intent as a price for withdrawal of that 
case which from all appearances seemed that the 
licence granted to Mr. Sanjay Gandhi was likely 
to be struck down. Sir, the result of this was that 
licensed capacity has been increased by 50,000 
cars.Not only.they 

total licensed capacity goes up but the 5 
P.M.  Government is committed that anybody 

who is willing to manufacture indige-
nous cars would be welcome to undertake it and 
would be given licence. The result of this is wc 
are going to have a capacity, from all these 
production units, of such a large volume that 
unless there is some prosperity coming down 
from the heavens we would not have demand 
for these cars in the country. It can be said that 
if a private party comes up it is his business to 
see whether there will he a demand or not. That 
is perfectly all right as an argument but the 
people who are in this factory of this Maruthi 
Company, Sanjay Gandhi's Company, have 
insured themselves against possible loss already. 

There is Col. V. R. Mohan; he has already got 
a licence for a new brevery. There is Sardar 
Raunak Singh of Bharat Steel Tubes; he has 
got a live crore rupees letter of intent for 
production of auto gears. There is the Auto 
Products of India whose licensed capacity has 
been increased. There is Mr. Aggarwal ot 
Laxman and Sylvania who has got a number of 
licences. Then there is Dilip Kumar, the well 
known film star, who, whatever his other 
qualities may be... 

SHRI C. SUBRAMANIUM : This is a 
discussion on the Plan as a whole not on the 
policy with regard to automobile production. 
He should have raised all this in the Budget 
debate.   It is not relevant here. 

DR. BHAI MAHAVIR   What I am saying 
is... 

THE VICE-CHAIRMAN (SHRl V. B. 
RAJU) : The time of the House is precious. 

DR. BHAI MAHAVIR : This is also 
precious; 1 am not wasting the time of the 
House. What I am saying is that the Plan and 
the Plan targets and estimates are all being 
distorted because of decisions which are not 
taken on merits but which are taken because of 
other considerations and I am illustrating this 
point. Usually big people are favoured and 
those big people are not particularly known for 
their socialistic inclinations. Some of them are 
even known for ther black earnings. A sum of 
Rs.7 lakhs is due as tax arrears from this film 
star, Dilip Kumar. This is not all; there is no 
end to such instances. What I am saying is the 
basic strategy of the Plan which needed to be 
improved has not been done. And what is the 
basic strategy ? Now, small industries provide 
more employment and more production per 
rupee of investment. If one rupee of investmant 
is made the value added is Re. 1.18 in small 
industries; in medium industries it is 0.95 rupee 
and in large-scale industries it in 0.32 rupee. 
Fixed capital per employee required in small-
scale industries is Rs. 1,820/-, in medium Rs. 
3,660/- and in large-scale industries Rs. 15,400. 
In irrigation also it is the same. For all the large 
and medium irrigation schemes Rs. 1497 crores 
were spent in all the three Plans and the 
irrigation potential created was 18 million acres 
whereas on small irrigation schemes Rs. 440 
crores were spent which resulted in an 
irrigation potential of 40.1 million acres. In 
spite of that the allocation in the Fourth Plan 
for large and small irrigation works has been in 
the ratio of 3 to 1 three for large irrigation  
schemes   and  one  for   minor   irrigation 
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wotks. Similarly the ratio in the case of small 
industries and large industries was 1 to 4 in 
the First Plan which has increased to I to 10 
in the Third Plan. 

THE VICE CHAIRMAN (SHRI V. B. 
RAJU) : I do not think it will be possible to 
cover all the aspects and all the points. Vou 
should  wind  up. 

DR. BHAI MAHAVIR : Kindly permit me to 
summarise whatever remains.   What 1 have to 
submit here is that we have get to grow out of 
our doctrinaire attachment to certain things. 
When we think that expansion of the   public 
sector is the only way to bring about the 
amelioration of the lot of the common people 1 
think we must be able to say that the 
performance of the public sector should 
neccessarily be efficient. Even this Mid-term 
Appraisal says that it is necessary for the 
public sector  to think  of higher marginal rate 
of savings than the private sector.   Only then 
will the transfer from private to the public 
disposable income add to public saving more 
than the amount by which it lower < private 
saving.   Even when this is said there is  no  
guarantee  about  this.   We  want  the savings 
to increase and it should increase but the 
trouble is we think that il can be done only 
through concentration of economic activity in 
the hands of the Government.   And the only 
two alternatives seem to be either big 
capitalists, either big monopolists, either big 
large :scak-concerns, or the Government.   The 
third, our own way of solving the problem is in 
a decentralised  economy encouraging  small  
enterprises in all fields in such a way that there 
is massive creation   of employment   
opportunities   and massive production of 
results.   Sir, with all this we have to aim at 
stepping up the rate of growth to 10%, 
achieving full employment by 1980, 
guaranteeing a minimum consumption level for 
all citizens in a decade's lime, and full self-
reliance.    For this  purpose  I  would suggest 
just one or two things.   There has to be a 
massive minor irrigation project   costing Rs. 
1500 crores or something in place of the Rs.   
300   crores   presently   allotted.   Small 
industries should be given a massive input of 
Rs. 200 crores in place of the Rs. 194 crores 
presently   allotted.    We   have   also   to   
save certain expenses, like Rs. 300 crores on 
Family Planning,   which is very crude and 
unscientific. The way to find the resources for 
this is in the import licences, which are a great 
source of black earning today.    We must get 
that seldom at the price which    prevails for 
that in the market.   This  would   bring;  to   
the  national 

exchequer Rs. 1500 crores annually. Agri-
cultural income-tax on large incomes should get 
us Rs. 200 crores per annum. A 7 % cut in non-
devclopmcntal expenditure should get us Rs. 
200 crores per year. This has been promised; 
we say there should be a cut in non-essential 
and non-developmental expenditure, but no 
efforts are made to tell us. Tlie only thing is 
that one should do mosething. But it is no use 
saying. One has to bring about economy in 
spending. Who that one is, from where that one 
will come, is the question. But 1 am sorry I do 
not find an answer to this question in this and, 
therefore, this remains a most disappointing and 
perplexing document because it shows that we 
are not only in soup; it also shows that we do 
not know the way to gel out of that soup. 

SHRI T. A. PAI (Mysore) : Mr. Vice-Chair-
man, Sir, as I have been listening to the speech 
of my hon. friend, J was feeling that he was 
very pessimistic about the way the country has 
gone. 1 for one, having been born in this country, 
refuse to be pessimistic because no one, 
according to me, who is born in this country, 
has right to be pessimistic. If he wanted il 
otherwise, he should have chosen parents from 
other countries because, even if we want to get 
out, the Reserve Bank would not give us the 'P* 
Form, and even if we go out to some other 
countries, no country wants us, and we are sent 
back. So, the brief interval between life and 
death has to be spent in this country. Given the 
opportunities to us, I think there should be an 
effort to make life a little more beautiful than 
what we find it. 

As I was listening to the speeches, I was just 
wondering whether some of my hon. friends 
were not also responsible for endorsing the 
objectives of the Fourth Five-Year Plan and also 
expected economic growth to solve 'all the 
problems. And perhaps they think, because 
there has not been sufficient economic growth, 
the problems as they exist today have continued 
to be problems. I am afraid, even with the 
economic growth, these problems could have 
continued perhaps even in a much worse form. 
Because the growth, for various reasons, has not 
been achieved, there have been distortions in our 
economy no doubt, but to presume that any Plan 
can be static, as we always thought that it was, 
and to presume that Five-Year Plans were 
something of a blueprint with which we could 
build up a country without any tears, was a 
serious mistake that we have already made.   
We'have 
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no soft options at all. Ft is only hard work that 
can build up a country. It is hard and honest 
work alone that can build up a country. We 
have depended in enlarging our Plans more and 
more on other people's resources, and to the 
extent that we should have sacrificed ourselves, 
I do riot t h ink  that we have found it necessary 
to do so. Even today we have suggested that we 
should have a bigger Plan. We are thinking in 
terms of one section or the other of the society, 
each one th inks  what he gets out of it, iMtiu'r 
what he has to contribute to it. Nobody is 
worried from where exactly these resources are 
to come. Ultimately these resources represent 
the cumulative sacrifice of the people of this 
countiy for a period of five years and that is 
exactly what the Five Year Plan is about. It is a 
dream to be realised, but unless secrifices are 
made, it is not possible to realise it. we have 
now found that in many ways we have gone 
wrong. We have found that there is no substi-
tute to self-reliance. We have found also that 
but for all the achievements that we made in 
course of the last three Plans the country would 
not have been able to face the crisis that it was 
compelled to face. It was not our choice. In 
fact, it was the biggest refugee problem and I 
do not think any nation in the world would have 
faced it. It in only our~essential cultural values 
which compelled us to take up that 
responsibilityjand face the entire world alone. It 
is also a fact that we could not have faced it but 
for the efforts which my esteemed friend, as the 
Minister of Agriculture, had taken in coming to 
simple conclusions which were not provided 
even by the Planning Commission at that time. It 
is only the assurance of a minimum price to the 
farmer, which did not cost the country much, 
that has created the agricultural   revolution.   
That   has   been   the 
foundation for the agricultural revolution. 
During the earlier Pakistan war the slogan was : 
Jai Kisan, Jai Jawan. We had to undertake 
many crash programmes because of the uncerta-
inty of food supplies. Thanks to our building up 
a buffer stock, may be quite contrary to the 
advice of many economists, because it would 
have been far better to rely upon American 
godowns or American storage^or interest being 
paid in America rather than undertake that 
responsibility here, we could face the situation, 
if we had not had the buffer stock 
of 8 million tonnes, I am afraid leave alone one 
million refugees even one lakh of refugees would 
have brokenus prevented. It is not the Seventh 
Fleet but even one American food ship Presinted 
from leaving the shores of America would have 
cowed down the whole nation if we had not the 

buffer-stock. It is a very good lesson to us. 
There is no substitute for a nation except to 
stand on its own legs. I was also a member in 
1967 of the Study Team on Agriculture of the 
Administrative    Reforms   Commission.     The 
last sentence I wrote there was this. As long as 
this country imports foodgrains, it shall not grow 
its own foodgrains. As long as it imports milk 
powder, butter and Ghee it will not develop its 
cattle. As long as it depends on foreign know-
how, it shall not use its own brains-Anyway, 
today we have captured the great asset of a 
sense of achievement and a sense of self 
confidence.As a result of our imvolvement in 
Bangla Desh Pierhaps it is a much more 
valuable resource than the financial resource 
which we are thinking of. It is the duty of 
everybody in this country that we have to build 
up on this asset to capitalise on it. We have to 
give up the weaknesses which we had in going 
forward. We have to change the ethos of every 
section of the Country. Today the problem is not 
how to improve our own lot, of the more 
fortunate in this country. After the abolition of 
the Princes' privileges, I am afraid that all of us 
are stepping into their shoes because we have 
some education, some status and some position 
which is irremovable. Even as workers we have 
been protected, whether we work or not, and this 
is a privilege which we enjoy, creating terrible 
insecurity to the 210 million people outside who 
are below the subsistence level. Well, I suppose 
the only slogan we have which is indigenous is 
the "Garibi Hatao" slogan. All the other slogans 
that we have coined to create a better life for 
others are imported. I hope that we will take this 
up very seirously because it is not that poverty 
did not exist. We thought that poverty was a part 
of our system. For the first time we are 
recognising the point that it exists and it has to 
be removed. Whether it can be done in five 
years or ten years, it is not a miracle that could 
be done. Even today it calls for a complete 
change in the conditions in the country, sacrifice 
on the part of the vested interests, each and every 
section of us, whether capital, labour, politicians 
or any other class of people : That will have to 
be achieved by our identifing ourselves with this 
goal. The real problem is how to give even the 
minimum standard of living to these people. The 
only answer is, abundant  production  of 
foodgrains  bringing 
even the dry land under cultivation, it is here 
that science and technology is required because 
without this abundant supply of foodgrains, we 
shall not be able to sustain a heavy rural works 
programme. In fact, the problem in this country 
is, the moment the people start 
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eating, iherc is food problem; only when they 
do not have enough of income, then the food 
problem is not very acute. Therefore, there 
should be a twin effort of a large-scale employ-
ment scheme coupled with a large-scale produ-
ction of foodgrains, which itself will sustain a 
large population on agriculture. 

Again, the essential commodities like cotton, 
oilseeds, sugar and textiles will have to be heavily 
concentrated upon in production and through 
proper distribution. Talking of" textiles, some-
times I feel whether in planning we have taken 
care how could we allow one of the biggest 
industries to suffer, how is it that we want 
somebody to be sick so that we go to his aid 
rather than take care rather than see how the 
sickness can be prevented, because I find that in 
an industry like this today, the concept of 
private sector undergoes a tremendous change. 
The public financial institutions including the 
banking system which is nationalised today have 
a stake of Rs. 250 crores in this industry, and it 
is not merely a question of looking after the 
labour but we have also to see that the 
production machinery into which public savings 
have gone so heavily is taken care of. 

Again, we will have to go in for large-scale 
housing, and 1 have questioned about it frequen-
tly. The number of houses that the Housing 
Board or the DDA build even for the better 
class of people does not amount to two or three 
thousand each. This is. not the kind of houses 
that we are worried about. There was a flood in 
my place once and so many houses fell. I was 
carrying out relief work and when I made 
inquiries and found to my shock from the 
inventory—and it came as a shock to many 
people that the total loss as a result of the fall of 
a house was Rs. 25 or Rs. 30. It came to me as a 
shock : for millions of people in this country, the 
house represents only Rs. 25 or Rs. 30, 
something which we throw away every day. 
Four walls covered with kutcha leaves for roof 
are called 'houses'. They are properly numbered 
in our Census Reports, they are properly 
numbered under our electoral rolls. As against 
this, we go about saying that we have got a 
backlog of eight crores of houses in this 
country. And even in the Capital City of Delhi, 
the two thousand houses which are building 
every year are not enough to replace the houses 
that deserve to be pulled down. And I came to 
this conclusion that let us go in for a heavy 
investment in the sense of having a 

target of building one crore of houses costing 
Rs. 500 each in which Rs. 300 would come by 
way of labour contribution of those who would 
own them. In this the plan of the Kerala 
Government appeals to me on an investment of 
Rs. 200 crores involving the labour of the 
people who will live in those houses, we will be 
creating an asset of Rs. 500 crores for the 
country. We have also to consider that the State 
must accept a proper land policy. Unless the 
land is nationalised for the purpose of housing, 
unless land sites are made easily available, it is 
difficult to solve this. Rupees five hundred may 
look ridiculous to many engineers because that 
amount does not represent even the bathroom 
fittings in a modern house. But still then houses 
will be much better than shovels in which 
millions of people are living as animals. We 
should involve the huge population and the 
human resources we have, in trying to solve 
their own problems. 

Then, 1 would like to make one more sugges-
tion to the hon. Minister. We are spending about 
Rs. 300 crores on family planning, I do not mind 
the better class of people who have larger 
incomes; have larger families because that would 
also be one process of socialism, wherein they 
have to bring up their children with good 
education and all that. But when a poor man 
brings ten children into existence, he brings ten 
more poor people into existence. Would it not be 
worth while that such people who are prepared 
to get themselves sterilised are given a free 
house also ? The difficulty with our 
administration is, they set apart Rs. 300 crores 
for family planning and Rs. 300 crores for 
housing. If you cannot spend all the Rs. 300 
crores on family planning and if there , is 
something left unspent, you are unable to spend 
it for housing as our resources also are 
compartmentalised 1 think we should take an 
integrated approach to the problem because the 
resources that we have are limited. The resources 
are not merely money, they are physical also. 

And I would also like the hon. Minister to 
consider—we have been talking of economic 
growth. It has been proved that irrelevant, 
concentrated economic growth has no meaning. 
Once he had explained, at the time of the food 
crisis—the average depth of the river has absol-
utely no meaning because somebody who took 
the average as four feet can be drowned when it 
is 20 feet deep. Similarly, this economic growth 
of 6 per cent or 7 per cent or whatever it is, is 
not uniformly applicable to all sections of the 
society, to all parts of the country. There- 
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fore, it is irrelevant. From the Gross National 
Product, I think wc will have to go to the 
concept of Gross National Welfare, to find out 
to what extent we have been able to solve this 
problem. And it does mean a sacrifice on the 
part of those who arc having a little more than  
millions in  this Country. 

Then we have to go in for an enlarged 
efficient public transport system. My hon. 
friend was questioning the number of cars that 
arc necessary, in the Country. I am not sugges-
ting that these cars must be made available to 
individuals any more. Even if a large number of 
cars arc manufactured, it is only 1.2 per cent of 
the people of this country who will go about in 
cars. But what is actually required is an efficient 
public transport system, which cannot be 
delinked from the problem of housing, so that 
every car that is manufactured is converted in to 
a taxi providing individual employment and 
also greater facilities for the people to travel 
about. Cars should caese to a be status symbol 
any more in our society. So these are some of 
the things that we will have to concentrate upon. 
Unless we give up something ourselves I do not 
think that we can build up a better society for 
our future generations. We have dreamt and 
dreamt for 25 years. We have gone slow so far. 
Maybe we will have to work harder even to 
repay the foreign debts that we have borrowed. 
The previous Finance Minister assured the 
foreign countries that we have a tradition in this 
country that the debts borrowed by the fathers are 
discharged by the grand children and great 
grand children I do not think that this genera-
tion would be so selfish that while we enjoy 
life, we want to leave it to the future generation 
to make sacrifices. This generation should make 
greater    sacrifices. 

Now I would like the Government to 
consider three points. First, in spite of the 
ideological discussion in both the House, let me 
assure you that I have made a study of the total 
investments of the public sector financial 
institutions in the private sector, and what you 
were talking of five years ago is no longer valid 
to-day. The public sector financial institutions 
have become substantial owners of the private 
sector. In TISCO, the public sector financial 
institutions' hold is more than 38 per cent, of the 
capital whereas the Tatas have only 6 per cent. 
Now it is for us to decide what sort of 
management we should have and how we 
should control all these Industries. The 
Government must see that the entire   
productive   apparatus   that   we    have 

created is utilised fully, because in the creation 
of this apparatus, the nation has borrowed very 
heavily and has Committe its future generations 
to repay ; and the public savings mobilised 
through the public sector financial institutions 
have also gone into that creation. To have 
created this capacity and not to allow it, in the 
name of ideology, to be utilised fully, is anti-
national. I would like full production to be 
ensured both in the field and factory. There has 
been a lot of mismanagement. In fact, the 
complaint against the corporate sector is not that 
it is making a lot of money, but my complaint 
would be that it is not making as much money 
as it should for the Country. For instance, the 
paper factories are showing losses in their 
balance-sheets. Their shareholding is in the 
hands of the public sector financial institutions 
and the small investors. But those who are in 
control are able to earn a lot of money by selling 
every ream of paper. It is this kind of 
managament that requires to be Completely 
controlled. 

Ihe second point that 1 would like to make is 
that to-day the Government is the biggest 
partner in industrial development. As a banker I 
had financed a factory which was producing 
only 30 per cent of its capacity. Its total sale 
was Rs. 1 crore. Out of that, Rs. 30 lakhs went 
for excise duty, Rs. 20 lakhs for sales tax and 
Rs. IO lakhs for octroi and out of the balance, 
60 per cent went for income-tax. I was just 
wondering why we should not make it produce 
and sell 60 per cent or 90 per cent of the 
capacity so that the entire revenues to the 
Centre, the State and the municipality could be 
augmented. Therefore, the State should be 
interested in maximising the production, and 
even if it means greater control over the 
institutions, for the purpose I would 
unhesitatingly welcome it. 

Thirdly, the Government has become the 
biggest consumer in this Country. Whatever 
development works it takes up, it is responsible 
for inflating the prices. All development work 
becomes useless unless goods are available to it 
at fairly reasonable prices.When we think of a 
consumer in this country we seem to think of 
the individual. But let me also say that if the 
Government is willing to pay a price, the 
ordinary consumer has no option but to pay that 
price. This is what happened in the case of 
building material. Whereas the price of bricks 
was Rs. 100, it went up to Rs. 180 because the 
Housing Boards were prepared to pay it, and 
ultimately for the ordinary consumer also it 
became Rs. 180.   So 1 would like to say 
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the Government should take up responsibility 
(or the manufacture of many of the essential 
things which it requires for its own develop 
ment schemes so that our plan ceases to be a 
contractor's plan and we are able to get the 
maximum benefit out of the resources we uti 
lise ........... 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): How much time will you take more ? 

SHRI T. A. PAI : Only one minute. I have 
only to say thank you. 

I have made these observations without 
going into the shortfalls. I am not here to 
criticise, but I only say one thing, that planning 
will have to change and change drastically. 
There is nothing sacrosanct in any plan. What 
we achieve is more important. I know my friend 
has inherited a Plan, and I trust we have also 
inherited an attitude that wait till the Fourth Plan 
is over before we start doing anything. This is 
like a Sunday resolution which most of us make 
and say, if we wait till Monday, we can make a 
good beginning. Time cannot wait; today 'garibi 
hatao' cannot be solved unless the administration 
identifies with this problem. Everyone who has 
some power can look at the problem from his 
own angle and see what he can contribute 
because the nation can only accept a philosophy, 
the implementation is the business of everyone 
who belongs; to the country. And therefore, what 
1 request the Government is to take this very 
seriously, that it is not the resources, it is not the 
money, that can solve the problem, but it is the 
proper attitudes ot everyone, right from the top 
down to every one in the administration. And 
those who are not able to fulfil these obligations 
will have to vacate. I think there is no other 
option for the nation except to commit itself to 
harder work, willingness to stand on its own legs 
a bigger Plan dedicated to the most unfortunate 
people in this country. 

Thank you. 

SHRI BABUBHAI M. CHIN AI (Mahara-
shtra) : Mr. Vice-Chairman, I have heard many 
speeches in the House today and I find that most 
of the speeches were ideological and there were 
no concrete suggestions made by Members. My 
friend, Mr. Chandra Shekhar, did make a very 
good speech, a devastating speech I would say, 
it was stated that after the massive mandate 
which the ruling party has got, perhaps they 
themselves will have to play the part of 
Opposition which he very rightly played today. 

In his speech also I do not find any constructive 
suggestions. The only speech which impressed 
me most was that of my predecessor, Mr. Pai, 
who made very constructive suggestions in his 
speech and I am happy that I was present in the 
House to listen to such a good speech. I may not 
agree with all that he has said, but it was a 
constructive speech, full of suggestions which, 
if carried out, would be for the benefit of the 
country as a whole. . .. 

SHRI G. A. APPAN (Tamil Nadu) : Sir, we 
could have heard Mr. Pai for some time more. He 
is a great man in the country. It is a pity that you 
stopped him so soon. You could have given him 
some more time. He is a great man 

IHE VICE-CHAIRMAN (SHRl V. B. 
RAJU) : He got full time, Mr. Appan. 

SHRI G. A. APPAN : What is there, you 
could have given him some more time. We are 
simply wasting our time. If you had given him a 
few minutes more, it would have been in the 
best interests of the country.. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : He will be here for six years and we 
will be hearing him. 

SHRI BABUBHAI M. CHINAI : Mr. Vice-
Chairman, in my own speech also 1 will no 
doubt criticise the Planning Commission and 
some aspects of the Appraisal. I have also some 
constructive suggestions to make. Sir, the 
debate now on the Mid-Term Appraisal of the 
Fourth Plan is very much outdated. Why '.' In 
fact, the document itself was outdated even 
when it was placed on the Table of the House in 
December. The reasons are two-fold : One, the 
inadequacies of'the Planning Commission; Two, 
the dramatic events of war and victory have 
changed the whole perspective. Many of the 
crucial objectives of the Plan have undergone a 
change. We have now to reassess our plans and 
economic programmes. If the House is to 
discuss the Mid Term Appraisal, it is, I believe, 
more with a view to providing the guidelines 
not only for the remaining two years of the 
Fourth Plan but to giving direction to economic 
effort over a longer period. 

One fact which hits us in the face—and this 
has been the feature of almost every plan—is 
that although the Government have made a 
determined effort to raise resources, there is an 
equally invariable trend that these resources 
somehow get spent on non-plan uses. On 
present estimates, the target of additional taxa-
tion indicated in the Fourth Plan will have 
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more than exceeded even on the basis of addi-
tional taxation imposed in the first three years. 
However, the Planning Commission itself has 
estimated that there will be shortfalls in resou-
rces for public investment of the order of about 
11 per cent at 1968-69 prices. One can think of a 
number of explanations for the diversion of 
resources to other items of expenditure. But, as I 
said, this is not a singular factor which has been 
observed only this year or in this Plan. It has 
become a permanent feature of Government 
finances and it is high time that these leakages   
are plugged. 

Unless Government savings are stepped up 
in accordance with the plan expectations, no 
plan can achieve any degree of success. This is 
particularly important because the economic 
and fiscal policies of Government make it 
impossible for individuals, households or the 
corporate sector to create the necessary saving 
resources for investment. I would, therefore, 
urge the authorities to make departmental 
studies to find out as to where money has gone 
and how a greater control on Government 
finances can be imposed. 

Plan performance in the first two years of its 
operation has not at all measured up to the 
mark. In sectors like mining and manufacturing, 
construction, transport and comuni-cations, etc. 
the shortages have been particularly 
pronounced. Fortunately, agricultural 
production has increased at a rate slightly higher 
than what was anticipated. But even in this area, 
the production of rice, fibres, pulses and 
oilseeds has not come up to targets. Similarly, 
the production of sugar has not been adequate. 
Thus, excepting foodgrains in almost other 
economic area Plan performance has been much 
below expectations or feasibility. 

It is surprising that a major sector like 
industry which should have been in the fore-
front of economic growth has been slackening, 
no worthwhile support has been given to put it 
firmly on its feet. In the Fourth Plan period 
manufacturing was expected to grow at an 
average annual rate of 9.3 per cent. The growth 
was less than 6 per cent in 1969-70 and less than 
4 per cent in 1970-71. Last year the rate had 
fallen even further. The shortfalls are 
particularly pronounced in textiles, iron and 
steel and other basic metals and metal products, 
non-electrical machinery, rail road and  other  
transport equipment. 

The Planning Commission itself has pointed 
out a number of factors which have hampered 
industrial growth.   Shortages of raw materials, 

insufficient demand, irregular supplies and lack 
of infra-structure facilities like power and 
transport, exist and have further aggravated. I 
am aware that Government are doing their best 
to improve steel production and also 
supplement production through imports. But the 
effort has not gone far enough. The engineering 
industry particularly is suffering from excess 
capacity. This has been one of the major 
reasons for the slow rate of growth of 
employment and exports. I do hope that the 
authorities will tackle these problems on a war 
footing. 

The Prime Minister has taken pains to say on 
a number of occasions that the need for rapid 
development is urgent, and if the country fails 
to make a headway in the next three or four 
years, it is likely that the events may overtake 
us. This is a warning which has come at the 
right time. It is for the Planning Commission, 
the authorities and private industry and business 
to undertake bold programmes which will 
change the very face of this poverty-ridden 
country. 

We have to see that the people are ensured 
adequate food, clothing and shelter. Govern-
ment must see that prices are stable and that 
people are able to get their necessities at reaso-
nable prices and in sufficient quantities. Pro-
gress in this field is commendable. But the 
policy in respect of housing has yet to show any 
result. I have yet to know what work the 
Housing and Urban Development Corporation 
which started functioning last year has done. 
Planning and policy seem to be at variance. The 
policy framework is not conducive to rapid 
economic growth. Government have evolved 
over the years a complicated system of decision 
making which puts a premium on inefficiency 
and delay. The whole approach is negative in 
character. It is easier for the officials to say why 
a licence or a permit or permission cannot be 
given. I think this negative feature of the 
economic policy is not in the interest of healthy 
and rapid economic growth. Without offending 
or even diluting the basic objectives, I would 
suggest that economic policy and development 
have to be reoriented in terms of four main 
factors which are my concrete suggestions : 

Firstly, sectoral imbalances have to be 
removed so as to increase production to the 
maximum extent with the available capacities, 
skills and technical know-how. This will mean 
creating sufficient infra-structure facilities, 
speeding up of production of essential raw 
materials and ensuring stable industrial 
relations. 
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Secondly, economic development has to be 

brought about by ensuring greatest economics 
in the use of capital. This would mean enabling 
the existing undertakings to increase production 
through expansion. To some extent, this has 
been appreciated by the Government and 54 
industries have been allowed to double their 
capacity without fresh licensing. The scope of 
this policy has to be enlarged. 

Thirdly, development effort will have to be 
aimed at greater self-reliance without creating 
conditions of a closed system. In particular, the 
Government have to adopt a tirne-bound 
programme of reduction and eventual elimina-
tion of external assistance. Complementary 
steps will have to be taken to promote import 
substitution and increase the foreign exchange 
earnings both by way of exports and invisibles 
as well as other remittances. 

Fourthly, rapid development of industry will 
have to be achieved without making it subject to 
dilatory measures like industrial licensing, 
monopoly limitations, price controls, etc. if il 
does not involve import of capital goods or raw 
materials or such imports are small. In other 
cases, specific guidelines will have to be laid 
down so that development conforms to policy 
objectives without making it subject to 
administrative delays. 

Finally, Sir, I would like to say a word about 
the Planning Commission itself. This Commi-
ssion has been doing purely arithmetical exer-
cises which merely indicate what growth tate 
can be achieved within a given policy frame 
work. This is not enough. Its responsibilities are 
wider and I hope the Planning Commission 
would be enabled to shoulder them. I believe it 
is time that the role of the Planning Commission 
is re-assessed and it is made a proper agency 
not only for formulating the Plans, but also in 
exercising greater vigilance over   plan   
implementation. 

Thank you, Sir. 

SHRIMATI PURABI MUKHOPA-DHYAY 
(West Bengal) : Mr. Vice-Chairman, Sir, today 
we had a very useful discussion on this subject 
and I am grateful to the Planning Minister for 
giving us an opportunity to do a mid-term 
appraisal of the Plan. An inkling of the thought 
of the Government is amply demonstrated in ihe 
speeches and the statement made by the Minister 
and there are also indications as to what will be 
our immediate targets in the near future in the 
Fifth Plan period. 

Sir, 1 want to confine myself only to three 
aspects : one is land reforms and land ceilings, 
the other is the ceiling on urban property and 
the third is the ceiling on income and expendi-
ture. 

Sir, land laws are not uniform in the country 
and many States have made many progressive 
laws also. Local conditions vary from State to 
State. But, Sir, we want to see that all the State 
Governments take serious steps with regard to 
land ceiling. lam surprised that many States 
under the Congress rule have neglected this 
programme for so long that it has taken a serious 
dimension now. We should not wait any more 
and so, the Planning Minister and the Minister of 
State, Mr. Dharia, and our party have taken a 
serious view of the whole thing and they have 
given directives to the different State 
Governments to implement the land laws, the 
land ceiling laws, immediately. In a State like 
Punjab, where the yield is very high a ceiling of 
30 acres per head, it is not per family, which will 
be too much to expect and there are other States 
which are making a distinction between irrigated 
and non-irrigated lands, between dry lands and 
wet lands. Sir, the land which is non-irrigated 
today may become irrigated tomorrow. So, that 
need not be the hazard. That should not be the 
criterion for fixing the ceiling on a scientific 
basis. 

Sir, there is the question of benami transa-
ctions. When there was a talk going on for so 
long about imposition of a ceiling on land, 
many benami transactions took place. I suggest 
that let all lands vest with the Government and 
let the family be a unit and let the land be 
allocated according to the family as the unit.   
On that basis, we will allocate. 

About the fixation of the ceiling, as the hon. 
Minister has suggested, it should be between 10 
and 18 acres and not an acre more than that. 
There are many exemptions which have been 
suggested by different States. Sometimes it is a 
question of ten garden. There is the question of 
orchards. In West Bengal we also made an 
exemption in the case of orchards at the 
beginning. Then we rectified our mistake. In the 
last amendment of the Act during the 
Presidential rule we did not exempt any orchard 
to the extent as it was before. We have said that 
the total quantum of land, whether it is orchard 
or whether it is agricultural land, should be 
fixed at the minimum. In our State it is 7 in the 
case of irrigated and 10 hectres in the case of 
non-irrigated. Along with that, if anybody has 
any orchard, only one acre will be  added  to  
that.   Neither  more  nor  less. 
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About Ihe tea gardens also we may find out 
whether really they need so much alternative 
land for tea cultivation. Il" you have an idea of a 
tea garden. Sir, you will know that some lands 
are under tbe plantation and some lands are kept 
waiting for the next crop or the next. 
Meanwhile, wc may licence it out to the actual 
wage-earner or the plantation labourers who are 
working in the same organisation. But it is never 
done. Usually that land remains fallow 
throughout the year and for years together. 

In Kerala there is a scheme "Own Your 
House". In West Bengal we did it a long time 
back. In the floods when our houses were 
washed away, Dr. B. C. Roy, who was the Chief 
Minister at that time, came io the Planning 
Commission. He told them : Give me some 
money; I will only charge for the coal; I will 
make the villagers work for their own houses. 
So the "Own Your House" scheme came into 
existence. The persons who own the house have 
to build their won house. Covernment only helps 
them with coal and with cement, and that is also 
at a very cheap rate : sometimes it is a grant. 
Now these things should go side by side with 
the ceiling laws, because the landless labourers 
are in abject poverty. They do not have a roof 
over their houses. They do not have anything. 
So this housing shceme should not only be in 
the city but it should also be brought in the rural 
areas. 

Interlinking the wage earner 'Barghadar' 
with this Own Your House scheme in our State, 
we have abolished the intermediary rights. In 
many States we are still lagging behind. The 
Congress is very serious about it and in the very 
near future we are going to see that there are no 
intermediary rights and any middleman, who is 
not a tiller of the soil, will not own the land. All 
lands will vest with the Government. The 
Government will re-allocate the land to the 
families and the family will be the unit. 

Sir, along with this we have to take up the 
case of imposition of ceiling on urban properties. 
The Government of India sent a model Bill to 
al) State Governments. The State Governments 
were expected either to authorise Parlia ment to 
pass this legislation or do it themselves in their 
own legislatures. They did neither of the two 
things. Neither did they have their own piece of 
legislation nor did they pass a resolution in their 
legislature asking the Parliament to enact. It is 
high time that we took it up seriously.   But we 
do not want linking 

up of the two things and delaying the whole 
thing by waiting for some four or five State 
legislatures to pass the Resolution authorising 
Parliament to pass a Bill for imposition of 
ceiling on urban property. Similarly, I want a 
ceiling on individual imcomc and expenditure 
also. If it is socialism then it should touch all 
aspects of life, not only the rural sector, not only 
the urban sector but also the country as a whole. 
The whole country should feel if, the whole 
country should make sacrifices for it and the 
whole country should be responsible for 
ushering in socialism in the country. Until and 
unless we tackle people like Mr. Babubhai Chinai 
and other monopolists and fix some ceiling on 
their income as well as expenditure, we will be 
failing in  our duty. 

At the fag end of the day I do not want to 
take any more time of this House . Land reforms 
ceiling on Iand, ceiling on urban property and 
ceiling on income and expenditure are the three 
things that 1 bring to the notice of the hon. 
Minister. 

And one more th ing  before I conclude and 
that is about the urgency of the matter and the 
realisation of the urgency hy the Ministers. 1 
have every confidence in Mr. Subramaniam's 
capability. 1 have every confidence in Mr-
Mohan Dharia; I have seen him working with 
me as a colleague in this House, and how 
earnest he was about this. And to criticise them 
would be only out of malice; to criticise them 
for lapses for which they were not responsible 
is not charitable. 

We have inherited a Plan. The Planning 
Commission has been a point for the criticism 
of this House, and the first thing that the Prime 
Minister did after the mid-term election was to 
scrap the Planning Commission and reconstitute 
it. Let us not only be critical. Let us appreciate 
the good things they do. We will stride forward 
in our planning and take the country with us 
proving ourselves that we are worthy 
of the trust that the people have reposed in us. 

■ 

*SHRI M. KAMALANATHAN (Tamil 
Nadu) : Mr. Vice-Chairman, I would like to 
express my views on the Motion moved by the 
Hon'ble Minister of Planning that the Fourth 
Plan Mid-Term Appraisal be taken into consi-
deration. While speaking on the Motion, Shri C. 
Subramanian! stated 'in formulating our 
approach to Garibi Hatao, we have to be cleav 
about the meaning and the causes of poverty.'   1 
asked some Hindi knowing   friends to 

* Original Speech in tamil. 
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explain as to whal is this thing called Garibi 
Hatao, Garibi Hatao. They said that it means 
shifting of poverty. I do not understand 
wheather this shifting of poverty means that 
poverty would be shifted from one poor man to 
another poor man or wheather poverty would be 
shifted from one area to another area. When I 
asked my Hindi knowing friends as to the exact 
meaning of the term, eradication of poverty he 
said il means Garibi Mitao. Garibi Mitao means 
eradication of poverty. 

AN HON. MEMBER : Wt: are not hearing 
it sir. 

THE   VICE-CHAIRMAN   (SHRI   V.   B. 
RAJU) : No Traanslation. 

SHRI M. KAMALANATHAN : Shall I start 
from the beginaing ? There are something to be 
mentioned in Tamil also. I want to speak in 
Tamil only. Shall I start from the beginning Sir ? 
Now, yesterday Shri C. Subramanian? stated 'in 
formulating our approach to Garibi Hatao, we 
have to be clear about the meaning and causes of 
the poverty.' When I asked some of my Hindi 
knowing friends about this they said Garibi 
Hatao means shifting of poverty. It could not be 
followed whether this means shifting of poverty 
from one person to the other or from one area to 
the other area . But when I asked for the direct 
meaning of it, they said it is Garibi Mitao, that is 
eradication of poverty. I want to emphasise that 
in the mid-term appraisal of the fourth plan they 
have formulated plans for the shifting of poverty 
and not for the complete eradication ol poverty. 

In his speech Shri C. Subramaniam has 
mentioned about homogentuty. He has 
stated        'ihe conditions necessary 
for giving a big push to this essential reform 
have now been created with the political 
homegenuity that exists between the Govern-
ment in the Centre and in the States. This has to 
be reflected in a new drive and determination in 
the implementation of land reforms.' Shri 
Subramaniam has stated about this yesterday as 
far as Homogeunity is concerned. The non-
Congress Governments of Orissa and Tamil 
Nadu are an eyesore to them. They say that they 
have come into power in the Centre and in the 
States on this slogan except in Orissa and Tamil 
Nadu. They say both in the Centre and the 
States only one party is ruling. They say 
therefore that they will speedily and effectively 
implement the land reforms enunciated by 

them. Shri Subramaniam spoke here yesterday 
in the morning and in the evening at the meet-
ing of the Congress Parliemantary Party Shri 
Krishan Kant stated that Shri K. Brahmananda 
Reddy, Shri Sukhadia, Shri S. C. Shukla have 
all resigned because they could not implement 
the programme of land reforms. The present 
Chief Minister of Punjab has stated that a 
ceiling of 30 standard acres should continue and 
il cannot be reduced. Exemption on orchards 
should be given. Shri Krishan Kant has asked as 
to why such a Chief Minister should continue in 
office. This is a revolutionary idea. But this is 
not liked by Shri Chandra Shekhar. I could not 
understand the difference between them. 

I would like to further elucidate the notion 
of homogenuity. Shri Subramaniam speaks 
about the issue of land reforms in the morning 
here and the Chief Minister of Punjab speaks 
against it. At the same time Shri K. L. Rao has 
stated in Lok Sabha yesterday that in Madhya 
Pradesh they have not utilised all the river water 
so far. For the past 25 years both in the Centre 
and the States the Congress Party is ruling. If 
you are not able to utilise all the river waters in 
Madyha Pradesh I would like to ask about the 
meaning of honogenuity. This is only a myth or 
a figment of imagination on your part to say that 
both in the Centre and the States the same Party 
should run the Government and then only all 
schemes could be implemented. I have 
mentioned this instance only to prove and 
emphasise my point that it is not so. 

You say that you alone have the monopoly 
of implementing progressive measures. Only the 
Central Minister can implement the progressive 
measures. Only the members of the Indira 
Gandhi Cabinet can do it. You are all boasting 
that you have fallen from heaven and that you 
are Indiras, Chandras etc. But I want to 
emphasise that you alone cannot claim the 
monopoly of introducing progressive measures. I 
want to give some examples of progressive 
measures which have originated in the States. 
When the present Planning Minister was the 
Education Minister in his State a scheme known 
as the Mid Day Meals scheme was introduced. 
That Mid Day Meals Scheme was later on 
introduced and welcomed by all the States 
throughout India. The scheme came from the 
States only. Then take Ihe case of Orissa. The 
Swatantra Government functioning there has 
been described by you as a reactionary 
Government. The same Orissa Government    
had   ratified the    Constitution 
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(Twenty-Fourth Amendment) Bill and suppor-
ted you. I only want to emphasise that whatever 
progressive measures you bring forward the 
Government in the States whichever Party it 
belongs, always sypports you. 

If I want to seek about the present Tamil 
Nadu Government you may say that I am 
making propaganda. We have set up slum 
Clearance Board in Tamil Nadu. Only the other 
day a Central Minister praised it and highly 
appreciated the good work done by it. He has 
further stated that such Slum Clearance Hoard 
should be formed in the other States also. Then 
take the case of the Planning Commission. We 
have started a State Planning Commission for 
Tamil Nadu. Shri Mohan Dharia and Shri C. 
Subramaniam have appreciated it. They have 
gone even a step further and stated that we 
should have not only a State Planning 
Commission but also District Planning Bodies. 
I would like to put a question to the Minister 
who has stated that we should have a State 
Planning Commission and District Planning 
Bodies. If these two Bodies send some proposal 
to the Central Planning Commission then will it 
be approved by the Central Planning 
Commission ? What is the relationship between 
the Central Commission and the State 
Commission ? I would like you to think about it 
deeply and I want a reply to it. 

Planning Minister had made a Public 
Speech on the beach at Madras a few days back 
He had issued a challenge to the D.M. K. 
Government and asked the Tamil Nadu 
Government, to state categorioally whether they 
will approve and support all the progressive 
measures of the Central Government. I want to 
say a thing to Shri C. Subramaniam. He wanted 
to stand from the Krishanagiri constituency and 
he had asked for our support. Our Chief 
Minister, Kalaignar, had stated about this 
humourously at a conference and said that when 
we supported you as an individual then there is 
no reason why we will not support you if you 
bring progressive measures. 1 want to assure 
you that we will support all progressive 
measures brought forward by you. 

1 would like to state that the Central Mini-
sters just because that they are at the helm of 
affairs at the Centre should not think too much 
of themselves. Shri Subramaniam comes from 
Tamil Nadu. The present finance Minister Shri 
Y. B. Chavan comes from Maharashtra and he 
was Chief Minister there. P. C. Sethi, 
Ghanshyamdas Oza and S. S. Ray after getting 
a lot of experience have gone over to the States   
as   Chief   Ministers.   Therefore,   the 

Central Ministers should not think that they are 
living in the ivory to wer. They should 
sympathetically consider the scheme of the; State 
Governments and help them to implement 
them. 

We have been repeatedly asked to co-operate 
with the Centre. Shri Om Mehta knows about it. 
The D. M. K. Party has always given unstinted 
co-operation in the House. The Planning 
Minister does not know about it because he was 
always on foreign tour. 1 was a Member of the 
Lok Sabha at that time. Shri Raghuramiah 
knows about our co-operation. Whatever the 
progressive measures have been brought forward 
at that time, we were second to none in offering 
our full support to the progressive measures of 
the Indira Gandhi Government. The Planning 
Minister can ask Shri Raghuramiah and Shri 
Om Mehta about co-operation to the 
Government. You need not doubt about it. We 
assure you that we shall always give our 
unstinted co-operation. 1 request you not to 
make it an issue, on the other hand co-operation 
is lacking from your side. We sent progressive 
Bills passed from Tamil Nadu to the Centre for 
the assent by the President but even after six 
months or one year the neccessary assent has not 
been given. Is it not your duty to espedite the 
assent instead of delaying it unnecessarily ? It is 
your duty to co-operate with us in this respect. It 
is not that we do not co-operate with you but it 
is Centre that should co-operate with us. Then 
let us take the case of Planning. 

Sir, I will finish it in three minutes. 

You make Plans on the basis of the statistics. 
I am astonished to find as to how you relyon the 
statistics supplied to you. In 1969 the then 
Labour Secretary, Shri P.C. Mathew had written 
an article in the Indian Labour Journal, stating, 
that according to the 1961 sensus the number of 
unemployed in India comes to 1.4 million 
persons. But when we saw the figures taken by 
the Planning Commission, it was seen that they 
had drawn up Plans on the basis of the figures 
given by the National Sample Survays. To take 
an instance, in the District Employment Offices 
only 40% of the unelmployed persons have 
registered themselves. You have drawn up Five 
Year Plans only on the basis of these figures. 
You are drawing up Plans ignoring the 60% of 
the unemployed persons who have not 
registered themselves. You have to see whether 
you will take the figures supplied by the census 
authorities or the figures supplied by the 
National Sample Survey.   The statistics 
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taken by you are all wrong and doubtful. All 
these Plans are only Plans on paper. There is a-
proverb in Tamil which states "Ettu Sorakkai 
Karikku  Uthavadu"  If you   write the word 
sugar on the paper it will not taste sweet. 
Even the paper plans arc not good because all 
your Plans are based  on doubtful statistics.   
You should think about this deeply and you 
should include correct statistics  in  drawing up 
your Plans.   The most important thing  in 
drawing up Plans is evaluation of manpower.   
So far you have been making half-hearted 
attempts in   evaluating   manpower.    In    the   
midterm apprasial of the Fourth Plan you have 
clubbed it with education.   We have to make 
full use of the  available manpower   in   the 
country. You should first find out as to what is 
the availability of manpower in the country 
today. For this purpose you should consult the   
States and draw up   Plans   only on the basis 
of the statistics   given   by   the   State   
Governments. You should rely on the State 
Governments. You should not ignore them as 
if they are outsiders.   Shri Niren Ghosh who 
spoke before me has stated that the demand of 
the D. M.K. for State Autonomy is only for 
Tamil Nadu. We have not asked for Tamil 
Nadu    State Autonomy.    We are asking for 
more powers for the States. So, we call it State 
Autonomy. We are fighting for all the States. 
State Autonomy for all the States is our policy.   
I want to ask one thing of Shri M. M. Dharia. 
Do you not feel that for the speedy 
implementation of your Plans the State 
Governments should be given more powers ?   
1 want to narrate one small example.   J had 
sacrificed my seat  in favour of Shri 
Subramanim's Party.   There is a  scheme for 
supplying  drinking  water  for Krishanagiri 
town for which you have to bring water 
through pipes.   That scheme cost 128 lakhs of 
Rupees and the Central Government have got 
no connection with it.   If we want to 
implement this project we have to lay pipes on 
the side of the National Highway which is 
controlled by the Centre and bring water to the 
town. We wrote about this to the Central 
Government and at that time Shri K. Raghura-
miah was the Minister in-charge here. I was 

representing Krishnagiri af that time. I perso-
nally met Shri Raghuramiah and asked hirn to 
implement the project. I asked his permission to 
bring the pipes on the side of the National 
Highway. He said 'it will be done you do not 
worry'. He said in a Casual manner. So far 
permission has not been granted to us to lay 
pipes on the side of the National Highway. 

ls it not the duty of Minister who represents 
Krishanagiri in Lok Sabha to supply drinking 
water to the people of that town? Ts it not the 
policy of the Government to supply drinking 
water to the people ? If there is a small bottleneck 
in the scheme it is our duty to ractify it. It is only 
to remove these small bottle necks and implement 
speedily the schemes, that we are asking for more 
powers for   the    State Governments.   But 
unfortunately some newspapers and some newly 
elected Members of your Party are imputing 
motives to us and 'say that by demanding State 
Autonomy we are asking for secession.   They do 
not have sufficient  political experience.   1  
request you that you  should  not reject our 
demand.   T request you to examine the report of 
the Rajamannar   Committee. This report is not 
for the purpose of our State only.   It is for the 
purpose of all the States. If you want that all 
progressive schemes should  be implemented 
speedily  by the States which have your Party in 
power, there  also   the  Report   of  the   
Rajamannar Committee should be roughly studied 
by you. For this purpose more powers should be 
granted to the States. Only when you grant State 
Autonomy then all the Schemes will be 
effectively and speedily implemented by the 
States. With these words I conclude my speech. 
Thank you. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Now the Secretary will report the 
Messages received from the Lok Sabha. 

MESSAGES   FROM  THE   LOK   
SABHA 

SECRETARY : Sir, I have to report to the 
House the following two messages received 
from the Lok Sabha signed by the Secretary ef   
the   Lok  Sabha :— 

(I) 

I am directed to inform Rajya Sabha that 
Lok Sabha, at its sitting held on Wednesday, 
the 12th April, 1972 adopted the following 
notion :— 

"That this House do recommend to 
Rajya Sabha that Rajya Sabha do agree 
tojmominate seven Members from Rajya 
Sabha to associate with the Committee on 
Public Accounts of the House for the term 
beginning on the 1st May, 1972, and 
ending on the 30th April, 1973, and do 


